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Wage Board for leather Industry

1803. Shri S. M. Banerjee: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) whether the Leather
Board has started functoning;

Wage

(b) if so, whether Government have
asked the Wage Board to recommend
interim relief to the leather‘workers;
angd.

(cy the reaction of the Wage Board
thereto?

The Deputy Minister in the Minis-
try of Labour, Employment and Re-
habilitation (Shri Shah Nawaz Khan):
(a) Yes.

(b) and (c). The terms of reference
of the Wage Board are wide enough to
include consideration of the question
of interim relief to workers if the
Board thinks fit. The Board has not
made any recommendations so ar in
this regard.

Wage Board for Engineering
Industries

1804, Shri S. M. Banerjee:
Shri Indrajit Gupta:
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Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Dinen Bhattacharya:

Will the Minister of Labour, Employ-
ment and Rehabilitation be pleased to
state:

(a) whether the Wage Board for the
engineering industries has not yet
submitted its report:

(b) if so, the reasons therefor;

(c) whether the interim relief has
been paid by all units;

(d) if not, the number of those units
which have not paid the interim re-
lief; and

(c) the steps taken in the matter?

The Deputy Minster in the Ministry
of Labour, Employment and Rehabili-
tation (Shri Shah Nawaz Khan): (a)
and (b). The Wage Board has not yet
submitted its fina] report. The engi-
neering industries are spread all over
the country. The Board has to visit im-
portant establishment and consult
and hear numerous organisations of
workers and employers. However, it
is trying to complete the work as
expeditionsly as possible.

(c¢) to (e). The recommendations of
the Wage Board for grant of interim
relief were accepted by Government
on 23 July, 1966 and the interests con-
cerned have been requested to imple-
ment the Board’s recommendations. It
is too early to indicate the progrees %
implementation.
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Business hours in Delhi

1807. Shrimati Savitri Nigam: Will
the Minister of Labour, Employment
and Rehabilitation be pleased to state:

(a) whether there is any prcposal tc
keep th9 Delhi shops open for 20 hours
a day and to remove the great incon-
venience which the consumers of Dethi
have to face because of - very, short
duration of time available for shop-
ping; and

(b) if so. the decision taken in the
matter.

The Deputy Minister in the Minis-
try of Labour, Employment and Reha-
bilitation (Shri Shah Nawaz Khan):
(a) No.

(b) Does not arise,

High Power Committee for Mizo Hills
1808. sShri Vishwa Nath Pandey:
Shri D. D. Puri:

Will the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that the
Assam Government have set up a
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high-power Committee to deal expe-
ditiously with all matters relating to
Mizo Hills; and

(b) if so, the reaction of Govern-
ment thereto?

The Minister of State in the Minjs-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence,(Shri Hathi): (a) No Sir.
The Chief Secretary with the aid of a
Joint Secretary takes immediate action
on all matters relating to Mizo Dis-
- trict.

(b) Does not arise.

‘Wage Board for Tea Plantations

1809, Shri Vishwa Nath Pandey:
Shri Yashpal Singh:
Shri’'A, K, Gopalan:
Shri Imbichibava:
Shrimati Jyotsna Chanda:
Shri Onkar Lal Berwa: .
Shri P. C. Borooah:
Shri Hukam Chand

Kachhavaiya: i

Shri Bade:

Will the Minister of Labour, Employ-

ment and Rehabilitation be pleased to
the reply given to Unstarred Question
No. 1351 on the 2nd March, 1966 and
state:

(a) whether the Central Wage Board
for Tea Plantations has submitted its
report to Government;

(b) if so, its main recommendations
and Government’s decision” thereon;
and :

(c) if the reply to part (a) above be
in the negative, the reasons for the
delay? .

The Deputy Minister in the Minis-
try of Labour, Employment and Reha-
bilitation (Shri Shah Nawaz .Khan):
(a) Yes, Sir.

(b) Copies of Government Resolu-
tion announcing acceptance of the
Board’s recommendations were placed
on the Table of the Sabha on the 27tn
July, 1966. The recommendations of

‘the Board are appended to the Resolu-
tion. -

(¢) Does not arise,

University in Himachal Pradesh

1810. Shri Vishwa Nath Pandey: Will
the Minister of Education be pleased
to state:

(a) whether the Government of

- Himachal Pradesh have reqiiested ihe

¢+ Union Government to establish a Uni-

versity in the State of Himacha] Pra-
desh; and

(b) if S0,
thereto?

Government’s = reaction

The Minister of Education (Shri M.
C. Chagla): (a) The Himachal Pradesh
Administration has asked for the con-
currence of the University Grants
Commission and the Central Govern-
ment for the establishment of a Uni-
versity in Himachal Pradesh during the
4th- Plan period. ”

(b) The Standing Committee get up
by the University Grants Commission
to consider proposals for the establish-
ment of universities in the Fourth
Plan has decided to postpone the con-
sideration of the proposal, in view of .
the impending re-organisation of the
State of Punjab.

The general policy of the Govern-
ment is to set up, as far ag possible,
university centres instead of new uni-
versities during the TFourth Plan
period, 5 : 5 f

Eradication of Illiteracy

1811. Shri Vishwa Nath Pandey:
Shri Ramachanfira Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Education be
pleaseqd to refer to the reply given to
Unstarred Question No. 3990 on the
20th- April, 1966 and state:

(a) whether the UNESCO has since
considered finally the scheme about
tlre eradication of literacy in the
country;
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(b) if so, the main features thereof;
and

{c) Government's reaction thereto?

The Minister of Education (Shri M.
C. Chagla): (a) No, Sir. The matter
it still under the consideration of Gov-
ernment of India.

(b) and (c). Do not arise.

Mahavir Jayanti

1812, Dr. L. M. Singhvi: Will the
Minister of Home Affairs be pleased
to state: .

(a) whether Government have zon-
sidered the long standing demand of
Jains to declare Mahavir Jayanti a
holiday in view of the great place of
spiritual and philosophical pre-emin-
ence occupied by Lord Mahavira;

(b) if so, whether Government pro-
pose to accept the suggestion; and

(c) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Home Affairs (Shri P. S.
Naskar): (a) The matter has been con-
sidered on several occasions.

(b) and (¢). The number of holi-
days at present observed in Govern-
ment of India offices have been pres-
cribed as 16 on the basis of recommen-
dations made by the Second Pay Com-
mission. It has not been found
possible to jncrease this number, as
more holidays affect the transaction of
public business. “Mahavir Jayanti” is,
however, includeq in the list of res-
tricted holidays and any jain or other
employee wishing to participate in the
religious functions can avail of it.

wEY T
1813. =1 AFX WAET : FIT
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Stenographers’ Examination

1814. Shri Shree Narayan Das: Wiil
the Minister of Home Affairs be pleas-
ed to state:

(a) whether, the result of the Steno-
graphers’ examination (1965) has been
published;

(b) if so, when it wag published;

(c) whether the examination for the
year 1966 has been held; and

(d) if so, when?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) Yes, Sir.

(b) 18-5-1966.

(¢) and (d). ‘The written test in
connection with the Stenographers’
Examination, 1966 was held by the
U.P.S.C. on the 25th May, 1966. Short-
hand tests for the candidates qualify-
ing in the written test are likely to be
held sometime in November, 1966.

Books for Children

1815, Shri Madhu Limaye:
Shri Kishen Pattanayak:
Dr. Ram Manohar Lohia:

Will the Minister of Education be
pleased to state: -

(a) whether Government have made
any study of the children’s books pub-
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lished in various languages’in India in
regard to their quality, price and sales;

(b) whether the publishers and
writers of these books applied for any
subsidy to Government; and

(c) whether Government offered to
pay, on its own, any subsidy to these
writers/publishers?

The Deputy Minister in the Minis-
try of [Education (Shri Bhakt
Darshan): (a) to (¢). No such study
has been made by Government; nor
have publishers or writers applied to
Government for subsidy. Government
have not offered on its own any sub-
sidy to writers/publishers. They
have, however, 3 scheme of National
Prize Competition for children’s lite-
rature in all India languages to en-
courage writers/publishers to produce
good books for children.

Examination System

1816. Shri Madhy Limaye:
Dr. Ram Manohar Lohia:
Shri Subodh Hansda:
Shri §. C. Samanta:
Shri Bhagwat Jha Azad:
Shri M, L. Dwivedi:
Shri K. N. Tiwary:

Shri Bibhuti Mishra:
Shri Mohammed Koya:
Shgi Krishnapal Singh:
Dr. Mahadeva Prasad:
Shrimati Maimoona Sultan:
Shri M. K. Kumaran:

.Will the Minister of Education be
pleased to state:

(a) whether the University Grants
Commission has suggested any chang-
es in the examination system to elimi-
nate colossal failures and wastage and
the resulting student dissatisfaction;
and

" (b) if so, the steps taken by the
Central angq State Governments to re-
form the system?

The Minister of Eduncation (Shri M.
C. Chagla): (a) and (b). 'The Univer-
sity Grants Commission appointed an

- tee.

Examination Reformg Committee to
suggest necessary reforms in the exa-
mination system and to examine the
incidence of high failure rates and
wastage in Indian Universities and
Colleges. The Committee came o the
conclusion that any worthwhile im-
provement in the examination gystem
involves not merely an jmprovement
in its techniques but also betterment
of the conditions in which the teach-
ing-learning process is carried on.

2. The Committee made specific re«
commendations in this regard relating
to (i) "admission procedures, (2)
teaching methods, (3) combination and
tabulation of marks, (4) spacing of
examinations, (5) classification of suc-
cessful candidates, (6) tutorials and
seminars, (7) internal assessment, (8)
objective tests, short answer tests,
open book tests, viva voca etc.

3. The report of the Committee was
circulated to the Universities for their
comments, The replies received from
the Universities as well as the discus-
sions at the Vice-Chancellors’ Confer-
ence (1962) revealed that the Univer-
sities were in general sgreement with
the recommendations of the Commit-
The Commission has requested
the Universities to indicate the steps
taken or proposed to be taken on
them. 'The Commission also proposes
to organise a Seminar to discuss the

. important issues related to examina-

tion reforms.
New Universities in U.P.

1817. Shri §. M. Banerjee: Will the
Minister of Education be pleased to
state:

(a) whether more Universities are
to be set up in UP,;

(b) if so, whether Kanpur will also
have one; and

(¢) whether final decision has been
taken in this matter?

The Minister of Education (Shri M.
C. Chagla): (a) to (¢). The Kampur
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and Meerut Universities Act setting up
these Universities came into operaticn
with effect from the 5th January, 1966.
The Universities are expected to start
functioning soon. The State >overn.
ment of Uttar Pradesh has further
proposed the establishment of a Uni-
versity at Nainital. The proposal is
under consideration.

Election of M.Ps. from Kashmir

1818, Shri Yashpal Singh: Wil; the
Minister of Home Affairs be pleased
fo state:

(a) whether a Presidential Order for
the direct election of Members of Pur-
liament from Kashmir has been ssued;
and

(b) .if 50, when the delimitation of
«Constituencies for these seats would be
.completed?

The Minister of State in the Minis-
try of HMome Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Yes, Sir.

(b) This is expected to be complet.
2d by the middle of October, 1966.

State Education Ministers’ Conference

1819. Shri Yashpal Singh:
Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri S. C. Samanta:
Shri Subodh Hansda:
Shri R. S, Pandey:
Shri Sidheshwar Prasad:
Shri Bibhuti Mishra:
Shri K. N. Tiwary:
Shri Madhu Limaye:
Shri S. M. Banerjee:
Shri A. N. Vidyalankar:
Shri Shree Narayan Das:
Shri Vishwa Nath Pandey:
Shri Ram Harkh Yadav:
Dr. Mahadeva Prasad:
Shri R. Barua:
Shri M, K. Kumaran:

Will the Minister of Education be
pleased to state:

(a) the broad outlines of the subjects
discussed at the State Education Minis-
ters’ Conference held in Madras in

-the third week of June, 1966; and

AUGUST 10, 1866 ~ wiritten answers

380¢

(b) the gecision arrived at at the

conference?

The Minister of Education (Shri M.
C. Chagla): (a) and (b). A copy of
the agenda and a list of imporfant re~
commendations of the Conference is
laig on the Table of the Hous2,
[Placed in Library. See No. LT-
6735/661.
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Short Term Training Courses for *
Science Graduatex

1825. Shri Sidheshwar Prasad: Will
the Minister of Education~be pleased
to state:

(a) whether any steps are being
taken to provide short term training
courses for such Science Graduates
as are not suited for advanced scienti-
fic career; and

(b) if so, the details thereof?

The Minister of Education (Shri M,
C. Chagla): (a) and (b). The Regional
Colleges of Educatiom are conducting
a special one-year course in science
education for science graduates to
train them as teachers. It is also pro-
posed to institute similar courses at
selected university centres.

Skilled Operator Trainees in N.P.L.

1826. Shri N, R. Laskar: Will the
Minister of Education be pleaseq to
state:

(a) whether there are posts of skill-
ed Operator Trainees in the National
Physical Laboratory, New Delhi;

(b) whether it is a fact that the
people working as skilled operator
trainees in the N.P.L. are leaving the
Laboratory because they have not been
made regular for several years;

(c) the next grade of their promo-
tion and the period for which they are
kept trainees;

(d) whether thére are any qualified
persong from LT.I. in the post of
Skilleq Operator Traineeéship who
have not been made regular and also
not promoted to higher posts; and

(e) if so, the reasons for these ano-
malies and the action taken by Gov-
ernment to regularise these incum-
bents?

The Minister of Education (Shri M.
C. Chagla): (a) Yes, Sir.

(b) Out of 60 Operator Trainees
(Skilled) 6 resigned of their own ac-
cord and services of 5 were *erminat-
ed on account of unauthorised absence.

(c) The next grades of promotion
are:

Designation Scale of pay

(i) Junior Operator Rs. 110-3-131

(i) Senio:r Operator Rs. 110-3-131-4-143
EB-4-155

No period of training has been speci-
fied as they are holding " temporary
posts in the scale_of pay of Rs. 80—1—
85—2--95-E.B.-3—110.

(d) There are 12 Operator Trainees
(Skilled) with LT.I. certificates and all
of them are holding temporary posts
in the scale of pay of Rs, 80—1—85—
2—95—EB—3—110,

(e) Does not arise.

Workers in Industries

1827. Shri Dinen Bhattacharya: Will
the Minister of Labour, Employment
and Rehabilitation be pleased to state:

(a) whether it is a fact that the
managements of big industries like
jute, coal and engineering have adopt-
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ed the policy of not making the work-
ers permanent even though these
workers had been doing work of a
permanent nature for pretty long
time; and

(b) if so, the steps proposed to be
taken in the matter?

The Deputy Minister in the Ministry
of Labour, Employment and Rehabi-
litation (Shri Sahnawaz Khan): (a)
and (b). In so far as Coal Industry
is concerned no major complaints in
this regard have been received. A
few complaints of a minor nature
were received; most of them are settl-
ed between the parties. Disputes on
this issue are dealt with under the
Industrial Disputes Act.

In so far as Jute and Engineering
Industries are concerned, as the mat-

ter falls in the State sphere informa- .

tion is not available.
I qET A A7 gfrafor s
1828. = fpge ae -
=t femaig qreey -
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(7) 3T FHAT FT TAGRT LIFHY
AEFET &1 w1 wfaw & Ag) faar
w\E

Junior Technical Schools in
Uttar Pradesh

1829, Shri Kindar Lal:
Shri Vishwa Nath Pandey:

Will the Minister of Education be
pleased to state:

(a) the number of Junior Technical
Schools at present in Uttar Pradesh;
and

(b) the number of such schools pro-
posed to be opened in that State dur-
ing "1966-67?

The Minister of Education (Shri
M. C. Chagla): (a) At present there
are 13 Junior Technical Schools in
Uttar Pradesh.

(b) There is no proposal to open
such schools in Uttar Pradesh during
1966-67.

wfy sfael €1 e wad

1830. = FEEA A& ¢
LiaEn ke Sk
> To THRTAT ¢

FT 7, TSI q4T qRAfE el
7g I N F G
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(a) w1 wwwre w1 fq=re o)
aqfaq 9@ faemd & faw i wri-
quEr FIF &7 & W afz gi, a s@Fr
TG @I AT ; AN

(w) sty sfadedl F @<
1956—57 § um W sfus & afare
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Survey of Graduates

1836, Shri P. C, Borooah: Will the
Minister' of Education be pleased to
state:

(a) whether a survey has recently
been made about the University
Degree ho'ders in India;

(b) it so, the number of each cate-
gory of persons in India and in each
State separately; and

(c) how many of them were found
in jobs matching their qualifications
in India as a whole and in each State,
separately?

The Minister of Education (Shri
M. C. Chagla): (a) to (c). No official
survey has ‘been made about the
University Degree holders in India.
However, an article published in
Yojana on 29th May, 1966 on “Our
Manpower in Arts and Humanities”
gives the number of graduates at
various levels in the different fields
in Arts and Humanities and the
comparative figures in science. No
conclusion has been drawn in regard
to the number employed either on an
al'-India basis or State-wise; in fact
the article ends up by saying that the
question of employment and utilisa-
tion of the perScnnel would need to
be studied in depth.

‘versity Grants
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U.G.C. and Nobn-Teaching Staff

1837. shri Utiya: .
Shri Madhu Limaye:

Will the Minister of Education be
pleased to state:

(a) whether the jurisdiction of the
University Grants Commission ex-
tends to non-teaching staff; and

(b) if not, whether Government
have appointed any Committee to gc
into the grievances of the Universities
non-teaching staff or have taken any
other steps to redress them?

The Minister of Education (Shri
M. C. Chagla): (a) The University
Grants Commission has no jurisdic-
tion (in the sense of administrative
control) over either the teaching or
the non-teaching staff in the Univer-
sities which are autonomous bodies in
the matter of regulating the terms

and conditions of service of thei:
employees. The Commission nas
however, initiated certain develop-

ment programmes with the aim of
providing better service conditions to
the teaching staff only in view of their
impact on the maintenance and co-
ordination of standards of higher
education which is the statutory res-
ponsibility of the University Grants
Commission.

(b) No such Committee has been
appointed by Government. The Uri-
Commission is, how-
ever, considering the question of
framing draft rules for regulating the
conditions of service of non-teaching
employees in the same manner as for
academic staff for the guidance of the
Universities.

Drilling in Cauvery Basin

1838. Shri Nambiar:

Shri P. Muthiah:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether it is a fact that the re-
sult of the experimental drilling for
oil and gas in the Cauvery Basin is
encouraging; and

(b) if so, tHe steps taken to matc-
rialise large-scale dril'ing in that
area?



3815 Written Answers

The Minister of Petroleum and
Chemicals (Shri (Alagesan): (a) The
results are considered interesting to
the extent that indications of the pre-
sence of oil and gas, even though in
minute traces only, have been obtain-
ed in the Karaikal area.

(b) More wells are proposed to be
drilled.

Special Audit Report by Orissa P.A.C.

1839. shri Hari Vishnu Kamath:
Shri Hem Barua:
Shri - Surendranath Dwivedy:
Shri Nath Pai:

Will the Minister of Home Affairs
be pleased to refer to the reply given
to Starred Question No. 1232 on the
20th April, 1966 and state:

(a) whether the Public Accounts
Committee of Orissa State Legislature
has since considered the Special Audit
Report;

(b) whether further action has been
initiated in the matter;

(c) if so, the nature thereof; and

(d) if no further action has been
taken in the matter, the reasons
thereof?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) to (d). The
State Government have intimated that
the Public Accounts Committee of
Orissa State Legislature is consider-
ing the Special Audit Report since
Tth June 1966 and that the Report of
the Committee is awaited.

Self-sufficiency in Antibiotics ana
Drugs

1840. Shri H. C. Linga Reddy:
Shri P. R. Chakraverti:

Will the Minister of Petroleum and
Chemizals be pleased to refer to the
reply given to Starred Question No.
863 on the 30th March, 1966 and state:

(a) the progress since made to make
the country self-sufficient in antibio-
tics and drugs; and
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(b) the progress made by the Peui-

cillin Factory at Rishikesh and the

estimated cost of the plant?

The Minister of Petr¢leum and Che-
micals (Shri Alagesan): (a) The
annual turnover of the pharmaceuti-
cal industry during 1965 has been of
the order of Rs. 150 crores. Besides
producing the drugs and medicines in
the finished formu'ateq and dosage
forms, the industry is also producing
a number of basic drugs covering a
wide range. They include, for ins-
tance, antibiotics like Penicillin, strep-
tomycin, tetracycline, chlorampheni-
col and hamycin, vitamins iike Vita-
min A, B12, C and Niacin|Niacina-
mide, Sulpha drugs, anti TB drugs,
oral anti-diabetic drugs viz. Tolbuta-

mide, Chlorpropamide as well as
insulin, synthetic corticosteroid hor-
mones, analgesics and anaesthetics,
drugs of vegetable and animal
origin and a number of other
products which were formerly im-

ported. Because of indigenous pro-
duction, certain drugs like penicillin,

chloramphenicol, Vitamins A, Bl12,
Niacin'Niacinamide and K, the anti-
diabetic  hormone-Insulin;  aspisin,

corticosteroids, like Prednisone;Pred- -
nisolone, cortisone/hydrocortisone

methyl testosterone, I.N.H. Thiaceta-

zone. etc., do not require to be 1m-

ported at present. Besides meeting the

indigenous requirement, the industry

has also been able to establish sizea-

ble export market and the exports

during 1965 were of the ordcr of Rs.

2.5 crores.

(b) The production at the Anti-bic-
tics Plant, Rishikesh is expected to
start by the end of 1966. The estimat-
ed cost of the project including
township is Rs. 23.69 crores.

Shelter to Displaced Persons
the Border

- 1841. Shri Yashpal Singh: Will the
Minister of Labour, Employment an&
Rehabilitation be pleased to state:

(a) the number of evacuee re-
fugees from the border areas so far
rehabilitated and given shelter by
Government; and

(b) the specified shelters provided
to them so far?

from
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The Deputy Minister in the Minis-
sry of Labour, Employment and Re
nabilitation (Shri D. R. Chavan)-
(a) 3,09,100 approximately.

(b) (i) Tented accommodation be-
fore rehabilitation.

(ii) Grants and loans for the ie-
construction of the damaged houses.
Location of Oil in Andhra Pradesh
the Minister of Petroleum and Che-
micals be pleased to state:

1842. Shri Kolla Venkaiah: Will

va) whether any preliminary -
vestigations to locate oil have been
carried out by the experts and the staff

of the Oil and Natural Gas Commis-
sion in different areas in Andhra Pra-
desh during 1966 so far;

(b) if so, the areas where the in-
vestigations were carried on; and

(c) the result thereof?

The Minister of Petrpleum and
Chemicals (Shri Alagesan): (a) Yes.

(b) In the land areas falling in
East and West Godavari, Krishna,
Guntur and Nellore districts and in
the off-shore area of the Godavari
delta,

(¢) No indications of presence of
local structures favourable for ac-
cumulation of oil and gas have been
obtained on he land so far. The
seismic data obtained in the off-shore
area is being computed.

for Central Multipurpose

Schools

1843, Shri Sybodh Hansda:
Shri S. C. Samanta:
Shrj Bhagwat Jha Azad:
Shri M. L. Dwivedi:

Will the Minister of Education be
pleased to state:

(a) whether the Centrally sponsor-
ed schemes of Multipurpose Schoolks
have laid any stress on the voca-
tional content in agricultural streams
of multipurpose and post basic
schools;

(b) if not, whether this will be
done in all the Institutions; and

Scheme
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(c) whether special care will be
given to those who are already con-
ducting such streams of courses?

The Deputy Minister in the Minis-
try of Education (Shrimati Sounda-
ram Ramachandran): (a) Yes, Sir,

(b) and (c). The programme en-
visages strengthening of agriculture
courses in all secondary schools hav-
ing this stream.

Films on Educational Institutions

1844. Shri Subodh Hansda:
Shri S. C. Samanta:
Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:

Will the Minister of Education be
pleased to state:

(a) whether Government propose
to produce film on Banasthali Vidya-
peeth and another film on Glimpses
of Important Education Institutions
in the field of secondary and higher
education to spread girls' education;

(b) if so, the amount to be spent
on. those filme; and

(¢) whether the lack of publicity
and lack of scope are responsible for
slow progress in the girls’ education
and how Government propose Lo set
right both these problems?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt Dar-
shan): (a) A film on Banasthali
Vidyapith is under production. An-
other film, under the title “Girls’ Edu-
cation”, has been dropped from the
production programme for the year
1966-67 in view of the limited capa-
city of the Films Division.

(b) Approximately Rs. 33,000 on
the film on Banasthali Vidyapith.

(¢) There are a variety of reasons
for girls’ education progressing at a
rate slower than that of bnys'. Steps
are being taken to provide more
hostels for girls, quarters for women
teachers, sanitary blocks, village al-
lowance to women teachers, appoint-
ment of school mothers, and stipends
and scholarships,
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Research Project of National Council
of Education

1845. Shri Subodh Hansda:
Shri 8. C. Samanta:
Shri Bhagwat Jha Azad:
Shri M. L, Dwivedi:

Will the Minister of Education be
pleased to state:

(a) whether the National Council of
Education has completed the work of
the Naticnal Institute of Education and
Health Education Welfare research
projects under the International Co-
operative Research Programme of the
U.S Office of Education; and

(b) if so. when this report is likely
to be made available?

The Minister of Education (Shri M.
C. Chagla): (a) and. (b). Two projects
have been completeq and the rest
seven projects are expected to be
completed hHy 31st March 1967,

Holidayy; in Government Offices

1846, Shrij C. K. Bhattacharyya: Will
the Minister of Home Affairs be
pleased to state:

(a) whether the correct calculations
of Tithis and Naksatras, as given in the
Rashtriya Panchang, have been adopt-
ed by the Central and State Govern-
ments in declaring nolidays:

(b) whether the State Governmeénts
ave taken any steps to rectify the i»
.orrect Parchangs of their States and
£ so, the result thereof; and

(c) whether Government propose to
ban the publication of Panchangs con-
taining inccrrect timings of Tithis and
Naksatras?

The Deputy Minister in the Ministry
of Home Affairs (Shri P, S. Naskar):
(a) The normal practice is to observe
holidays on the dates as given in the
Indian Ephemeris and Nautical
Almanac (Rashtriya Panchang) for
the relevant year. When, however,
the dates given in the Almanac differ
from those on which the festivals are
actually observed by the people in a
particular place, Government of India
Offices are ciosed on the latier day.
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According to the information avail-
able, most of the State Governments
alsc follow the dates given in the
Indian Ephemeris and Nautical
Almanac for observing their holidays
except when a particular religious
festival is locally observed on a diff-
erent day.

(b) and (c), The necessity of adopt-
ing uniform dates based on modern
scientific calculations has already been
brought to the notice of the State
Governments. They have also been
requested to make it clear to the local
Panchang makers that unless they
adopted correct timings of nakshatras
ang tithis as given in the Rashtriya
Panchang, it would not be possible for
Government to follow their Panchangs.

Cooperative Retail Stores for Industrial
Labour

1847. Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri Subodh Hansda:
Shri S. C. Samanta:
Shri D, C. Sharma:

Will* the Minister of Labour, Em-
ployment and Rehabilitation be pleas-
ed to state:

(a) whether there is any fresh pro-
posal to give relief to the labour em-
ployed in large organised industries in
the matter of soaring prices through
a net-work of co-operative rvetail
stores; and

(b) if so, the broad features thereof?

The Deputy Minister in the Minis-
try of Labour, Employment and Reha-
bilitation (Shri Shahnawaz Khan):
(a) There is no fresh proposal. A
Scheme already exists for the setting
up of consumer cooperative stores with
assistance from employers in indus-
trial establishments employing 300 or
more workers.

{(b) Under this scheme employers
are to give to the cooperative stores
financial assistance to the extent of
Rs. 2,500 as share capital, Rs. 10,000
as working capital loan, Rs. 1,800, as
managerial subsidy spread over 3
years, and accommodation at a nominal
rent or free of rent. Ta start with,
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- the employers can set up fair price
shops which are to ‘be converted into
cooperative stores. Workers get non-
refundable advance from their pro-
vident fund for purchasing the shares
of these cooperatives. Sale on credit
is to be allowed if there is demand
for it, The primary stores are to be
affiliated to the Central Cooperative
stores set up for general consumers.

Quit Notices to Scientists

1848. Shri Bhagwat Jhp Azad:
Shri M. L. Dwivedi:
Shri S. C, Samanta:
Shri Subodh Hansda:
Shri Umanath:
Shrimati Jyotsna Chanda:
Shri Buta Singh:
Shri Narasimha Reddy:
Shri M. K. Kumaran:
Shri P. C. Borooah:
Shri P, R. Chakraverti:
Shri Linga Reddy:
Shri Surendra Pal Singh:
Shrimati Maiincona Sultan:
Shri Karni Singhji:
Shri Hari Vishnu Kamath:
Shri Kajrolkar:
Shri D, D. Mantri:
Dr. Ram Manohar Lehia:
Shri Ram Sewak Yadav:
Shri Madhu Limaye:

Will the Minister of Education be
pleased to state:

(a) whether Government have serv-
ed mass quit notices on the Members
of the Scientific Pool;

(b) if so, how many . have been

served with such notices; and

(c) the reasons therefor?

The Minister of Education (Shri M.
C. Chagla): (a) No, Sir.

(b) Whereas 1282 have been benefit-
ed by the Scientists Pool and 650 were
actually working in the Pool on
1st July 1966, notices of termination
had to be issued to 83 only. Later,
on re-examination the services of 18
were extended for a further period of
six months.
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(c) Among the important reasens
which caused the C.SIR. to termi-
nate the services of some Pool Officers
the following may be mentioned:

(i) Not accepting reasonable re-
gular employment offered and.
or not 'making efforts to ob-
tain regular employment;

(ii) Non-acceptance of transfer
against Defence requirements
during emergency;

(iii) Unfavourable reports on
corduct and work; and

(ivy Indulgihg in private practice
against the terms of appoint-
ment,

Scien‘tiﬁc Expedition to Great Nieobar
Islands

1849. Shri Yashpal Singh:
Shri D, D. Puri:
Shri Sidheshwar Prasad:

Will the Minister of Labour, Em-
ployment and Rehabilitation be pleas-
ed to state:

(a) whether a Scientific Expedition
has recently visited the Great Nicobar
Islands:

(b) if so, what is its report; and

(c) the action taken on it?

The Deputy Minister in the Minis-
try of Labour, Employment and Reha-

bilitation (Shri D. R. Chavan): (a)
Yes.

(b) and (c). The repori of the team
is awaited.
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Issue of Industrial Licences,
and Permits

1854. Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

Quotas

(a) the progress 'made in the study
of the gystemg prevailing in Britain,
U.S.A. and some other countries re-
garding the issue of industrial licenccs,
quotas and permits;

(b) whether the question of codify-
ing the system of their issue has been
examined; and

(¢) if so, the result thereof?

The Minister of Home Affairs (Shri
Nanda): (a) to (¢). The position is as
stated in reply to Starred Question
No. 444 answered on the 9th March,
1966.

Ruler of Bastar

1855. Dr. L. M. Singhvi: Will the
Minister of Home Affairs be pleased
to state:

(a) whether the Prime Minister sent
a team of doctors to examine and
attend on Shri Vijya Chaadra Bhani-
deo of Bastar; and

(b) if so, the report, if any, sub-
mitted by the doctors?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Yes, Sir;
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this was done at the request of the
Chief Minister of Madhya Pradesh,

(b) The doctors reported that the
Maharaja was critically ill and in a
state of peripheral vascular failure
with oedema of the brain, and pres-
cribed the necessary treatment,

Corruption at Political Level

1856. Shri Tulsidas Jadhav:
Shri Yashpal Singh:
Shri Ram Harkh Yadav:
Shri P. C. Borooah:
Shri Hem Raj:

Will the Minister of Home Affairs
be pleased to state:

(a) whether his attention has been
drawn to the statement made by the
Central Vigilance Commissioner at a
Press Conference in Madras on the
29th July, 1966 that “witheut proper
machinery to deal with corruption at
political level. Vigilance Commis-
sions would not be able to function
with full effectiveness”; and

(b) if so, his reaction thereto?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Yes, Sir.

(b) Government’s approach regard-
ing procedure for dealing with al-
legations of corruption at political
level was explained by the Home
Minister in the course of his reply
during the discussion of the Demands
for Grants of Ministry of Home
Affairs on 27th April, 1965. Code cf
Conduct for Ministers has also been
evolved to keep a check on corrup-
tion at political level.

Drilling at Bodra nea:: Calcutta

1857. Shrimati Jyotsna Chanda:
Shri Ram Harkh Yadav:
Shri Onkar Lal Berwa:
Shri P. H. Bheel:

Will the Minister of Petrolenm and
Chemicals be pleased to state:

(a) whether Government , h:ave
decided to start drilling at Bodra
near Calcutta; and
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(b) if so, how long it will take to
find out the results?

The Minister of Petroleum and
Chemicals' (Shri Alagesan): (a) Yes.

(b) It is too early to say; in any
case not before one year.

Jeetha System in Mysore
1858. Shri Hem Barua:
Shri Hari Vishnu Kamath:
Shri Nath Pai:
_Shri Alvares:
Will the Minister of Labour,
Employment and Rehabilitation be

pleased to state:

(a) whether it is a fact that in
Mysore State, as stated by the Com-
missioner for Scheduled Castes and
Scheduled Tribes, a bonded labour
system called the ‘Jeetha’ system,
under which agricultural labourers
bind themselves and/or their child-

ren to serve the money-lending
classes in return for loans, in preva-
lent;

(b) whether the same or similar
systems are prevalent elsewhere also
in our country;

(c) if so, whether it is not unconsti-
tutional and illegal; and

(d) the measures taken to end the
same?

The Deputy Minister in the Minis-

try of Labour, Employment and
Rehabilitation (Shri Shahnawaz
Khan): (a) to (d). Replies from

Mysore and other State Governments
are awaited. As soon as the informa-
tion is available, it will be laid on
the Table of the House.

Bengali Encyclopaedia

1859. Dr, Ranen Sen: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that two
volumes of ‘Bharat Kosh’' the Ben-
gali Encycopaedia have been . pub-
lished by Bangiya Sahitya Parishad,
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Calcutta and that adequate assistance
has not been rendered to the Pari-
shad therefor by the Government
of India; and

(b) if so, tac o¢xicn. ol assistance
rendered by Government?

The Deputy Minister in the Minis-
try of Education (Shri  Bhakt
Darshan): (a) and (b). The two
volumes of Bharat kosh have already
been published by the Bangiya
Sahitya Parishad. The Government
of India have so far released Rs
56,250, - to the Government{ of “Ves
Bengal for the project @
50 per cent of the approved expendi-
ture. The remaining 50 per cent ot
expenditure has been met by the
State Government. No representa-
tion has so far been received from the
State Government about the inade-
quacy of assistance to the Parishad.

Payment of Bonus by Oil Companies

1860. Shri A. K. Gopalan:
Shri Imbichibava:

Will the Minister of Laboar,
Employment and Rehabilitation ke
pleased to state:

(a) whether Government are
aware that Esso, Burma Shell, and
Caltex Companies at Ernakulam have
refused payment of bonus violating
the agreements in force; and

(b) if so, the steps taken against
the employers who violated the
agreement?

The Deputy Minister in the Minis-
try of Labour, Employment and Re-
habilitation (Shri Shahnawaz Kban):
(a) and (b). There was an industrial
dispute between the Companies and
their employees regarding bonus: it
was referred by the Government of
Kerala for adjudication to the Indus-
trial Tribunal, Kozhikode, under the
Industrial Disputes Act, 1947. How-
ever, during the pendency of the pro-
ceedings the parties arrived at a
compromise and the matter has been
settled accordingly.
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Muslim cattle grazers in Fazilka

1861. Shri Gulshan: Will the
"Minister of Home Affairs be pleased
to state:

«{a) whether a large number of Mus-
lim cattle grazers alang with their
milch cattle have encamped on the
border town of Fazilka from Rajas-
than due to drought posing serious
security problems for the border
Police Officers; and

(b) the steps taken to ascertain if
they are Pak. spies and other neces-
sary action taken in the matter?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charap Shukla): (a) and (b). Yes,
‘Sir. These Indian cattle grazers
usually move from their homes in
Rajasthan into Punjab during sum-
mer, and return home with the onset
of rains. We have ascertained that
‘they posed mno security problem for
‘the Border Police officials.

Tribal Teachers

1862. Shri Suphodh Hansda:
Shri §. C. Samanta:
Shri Bhagwat Jha Aszad:
Shri M. L. Dwivedi:

Will the Minister of Edueation be
‘pleased to state:

(a) whether Gevernment have any
policy to appeint tribal teachers in
the primary schools where t{he per-
centage or the number of tribal stu-
-dents is very large;

(b) it so, the details thereof;

{c) whether this poliey is uniform
in all the States and whether it is
strictly implemented; and

(d) whether all the applications
in all the States have been considered
and appointments made in all the
cases and if so, the details thereof?

The Deputy Minister in the Minis-
try of Education (Shri Rhakt
‘Darshan): (a) to (d). Governmeut Js
of the view that qualiffea tribal
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teachers, wherever available, should

be appointed in tribal areas. The
Scheduled Areas and Scheduled
Tribes Commission has also laid

emphasis on the appointment of
teachers from the tribal community,
The Commission’s recommendations
in this regard have been communica-
ted to various State Governments
and almost all of them have agreed
to implement them to the extent
possible.

Since the recommendations pertain
to the sphere of action of the State
Governments details of State Gov-
ernment Schemes are a0t available.

Committee to Enquire inte the Dis-
posal of Applications for Telephone
Connections

1863. Shri Subodh Hansda:
Shri §. C. Samanta:
Shri Bhagwat Jha Avad:
Shri M. L. Dwivedi:

Will the Minister of Communica-
tions be pleased to state:

(a) whether Government have
appointed a Committee to enquire in-
to the delay in disposing of the
applications for telephone  connec-
tions in the country;

(b) if so, whether the Committee
have gone into the problems of
delay in disposing of the applica-
tions; and

(c) the usual time taken by the
telephone Department to dispose of
an application and the nymber of
applications yet to be disposed of as
on the 1st July, 1966 State-wise?

The Minister of State in the
Departments of Parliamentary Affairs
and Communications (Shri Jagana-
tha Rao): (a) and (b). A Committee
has been set up for studying the
procedure adopted in regard to allot-
ment of telephane connections at a
few stations. This Committee will
not, however, look into the cases of
delay in meeting with the heavy
pending demand which cannot be
met because of limitation of the
available resources.
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(¢) The time taken to provide =2
telephone applied for varies consi-
derably from place to place as this
depends on the availability of ex-
change capacity, cables line materials
and other factors like technical
feasibility, category of registration of
demand, etc. A statement indicating
the waiting list as on 1-7-86 is laid
on the Table of the Sabha. [Placed
in Library, See No. LT-6738/66.]

Consultative Committee for Kerala

1864, Shri M. K. Kamaran: Will
the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that there
are several cases in which the Gov-
ernment of Kerala have either ignor-
ed or deliberately violated the deci-
sions and recommendations of the
Consultative Committee for Kerala;
and

(b) if so, the steps taken to remedy
this situation?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) No, Sir.

(b) Does not arise.

Joint Service Cadre for Union
Territories and NEFA

1865. Shri Rishang Keishing: Will
the Minister of Home Affairs be
pleased to state:

(a) whether the question of forma-
tion of a joint service cadre for the
Union Territoties and NEFA has
been under consideration ahd if so,
since when:

(b) when it will be finalised and
implemented; and

(¢) the percentage proposed to be
fixed for each Territory and NEFA
for promotion in All-India Services?

The Deputy Minister in the Minis-
try of Home Affairs (Shri V. C.
Shtikla): (a) Nefa being part of
Assam State the question of having
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a joint service cadre for the Union
Territories and Nefa does not atise.
It is proposed to form a joint IAS'
Cadre to meet the needs of Delhi
and Himachal Pradesh and other
Union Territories. This cadre will
also provide for the needs of N.EF.A.
area.

(b) and (c). Details of the scheme-
are being worked out.
Enquiry into corruption cases of’

Mamipur

1866. Shri Rishang Keishing: Will
the Minister of Home Affairs be
pleased to state:

(a) whether Delhi Special Police
Establishment investigated into the
cases of corruption by the Officers of
Manipur Government;

(b) if so, the number of Gazetted
and non-Gazetted Officers involved
during the period from th2 1st April,
1963 to 31st March, 1966;

(¢c) how many cases have been
disposed of and how many are under
investigation; and

(d) the final action taken in those
cases where investigations were com-
pleted?

The Minister of State jh the Minis-
try of Home Affaits and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Yes, Sir.

(b) Four Gazetted Officers in two
cases; no non-gazetted Officers were
involved in any case taken up by
SPE during this period.

(¢) Both the cases are still under:
investigation;
(d) Does mnot arise.

Requisitioning by Delhi Administra-
tien of Premises under DIR.
1867. Shri P. K. Deo:
Shri Narasimha Reddy:
Will the Minister of Heme Affairs
be pleased to state:

{a) whether the Delhi Administra~
tion had under the D.I.R. requisition-
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ed certain private premises in Delhi
for qpening offices; and

(b) if so, whether these cases of
their continued possession by the
Civil Supplies Authorities are being
reconsidered in view of the relaxa-
tion of the D.LR.?

The Minister of State in the Ministry
of Home Affairs and Minister of Def-
ence Supplies in the Ministry of Def-
ence (Shri Hathi): (a) Yes, Sir.

(b) Yes, Sir. The Delhi Adminis-
tration have since canceled the
orders of requisitioning under D.IR.

Petro-Chemical Complex at Cochin
1868. Shri Vasudevan Nair: Will
the  Minister of Petroleum and

‘Chemicals be pleased to state:

(a) whether itis a fact that the
proposal to set up a petro-chemical
complex at Cochin during the Fourth
Plan period has been shelved; and

(b) if so, the reasons therefor?

The Minister of Petroleum and
Chemicals (Shri Alagesan): (a) and
(b), There was no proposal to set
up a petro-chemical complex as such
at Cochin. Only the production of
petro-chemical ammonia was plan-
ned and it is being implemented. A
fertilizer unit with an annual capacity
of 1,64,000 tonnes in terms of nitro-
gen is being set up near the Cochin
Refinery based on naphtha as feed-
stock, '

Workshop of College Principals

1869. Shri P. R. Chakraverti:
Shri Vishwanath Pandey:
Shri Daljit Singh:

Will the Minister of Education be
Ppleased to state:

(a) whether it is a fact that a
workshop of college principals orga-
nised by the Inter-University Board
of India and Ceylon in Bangalore in
June, 19668 recommendeq that ad-

AUGUST 10, 1966

Written Answers 3836
mission to colleges should be purely
on the basis of merit;

(b) whether the workshop favoured
reservation of 20 per cent of marks
for classwork while deciding results
at public examinations;

(¢) whether the workshop suggest-
ed that the University should insist
on the teachers undergoing a course
in the methodology of teaching; and

(d) whether the Union Govern-
ment have examined the recom-
mendations of the workshop and if
so, the reaction thereto?

The Minister of Education (Shri
M. C. Chagla): (a) to (c). Yes, Sir.

(d) The proceedings of the wouik-
shop have not yet been made avail-
able to the Government. The recom-
mendations are, however, mainly the
concern of universities.

Foreign Investment in Fertilizers and
Petro-Chemical Complex

1870. Shri P, R. Chakraverti:
Shri Linga Reddy:

Shri Yashpal Singh:

Shri Umanath:

Shri Bibhuti Mishra:

Shri P. C. Borooah:

Shri Vishwa Nath Pandey:
Shri Daljit Singh:

Shri Vasudevap Nair:

Shri A. N. Vidyalankar:
Shri Sidheshwar Prasad:
Shri Kolla Venkaiah:

Dr. Mahadeva Prasad:

Shri Surendra Pal Singh:
Shri D. J. Naik:

Shrimati Reny Chakravartty:
Shri Muthiah:

Will the Minister of Petroleum
and Chemicals be pleased to state:

(a) whether a high-power team of
officials went out on a three-week
tour of the U.S. A, Canada and Japan
to contact foreign investors for
fertilizer, petro-chemical and  pesti-
cide industries in India;
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(b) if so. how far they have been
successful in expediting and finalis-
ing agreements in this respect;

(c) whether the team of officials
investigated the possibilities of
foreign collaboration in private sec-
tor ag well; angd

(d) whether Government had al-
ready decided opn the broad approach
for 'the team of officials in the dis-
cussions abroad?

The Minister of Petroleum and
Chemicals (Shri Alagesan): (a) Yes.

(b) It is too early to assess the
results of the visit of the team.

(c) Yes.

(d) Yes.
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Migrations from East Pakistan

1873. Shri Basumatari: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) whether it is a fact that the
Chief Minister of Tripura said on
the 2nd June, 1966 that 10 to 12

families per day were crossing over
from East Pakistan to Tripura; and

(b) if so, the total number of
people who have crossed into Tripura
so far?

The Deputy Minister ip the Minis-
try of Labour, Employment and Re-
habilitation (Shri D. R. Chavan):
(a) This statement was made by the
Chief Minister of Tripura on 3list

May, 1966 and not on 2nd June,
1966.

(b) The total number of persons
who have crossed over from FEast
Pakistan into Tripura from 1-1-64 to
23-7-66 is 1,15645. This number,
however, does not include those who
did not register themselves with the
Tripura Government.

Sunstroke Cases among P. & T.
Runners .

1874. Shri Utiya:
Shri Madhu Limaye:

Will the Minister of Communiea-
tlons be pleased to state:

(a) whether Government’s atten-
tion hag been drawy to the fact that
a’ number of Postal runners have
been afflicted by sunsroke during
the recent heat wave in North India;

(b) the number of staff of the
P. & T. Department thus affected;
and ’
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(c) the relief measures, if
taken by Government?

any,

The Minister of State in the De-
pariments of Parliamentary Affairs
and Communications (Shri Jaganatha
Rao): (a) and (b). Enquiries made
from the circles concerned reveal
that no postal runner was afflicted by
sunstroke,

(¢) Does not arise,

Primary and Middle Schools

1815, Shii Utiya:
Shri Madhu Limaye:

Will the Minister of Education be
pleased to state:

(a) whether Government’s atten-
tion has been drawnp to the miserable
condition of Primary and Middle
Schools in the matter of staff, class
room space, laboratory equipment,
libraries and text books throughout
the country;

(b) the steps taken to improve
these conditions;
(¢) whether Government have

under consideration any proposal to
abolish special primary schools of
the rich and introduce uniform
primary education throughout the
country and if not, the reasons there-
for; and

(d) whether Government have
made any study of the effect these
special schools are having on creat-
ing a socialist outlook among our
children; and if so, the main conclu-
sions thereof?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt Dar-
shan): (a) and (b). The Govern~
ment are aware of genera] inade-
quacy of equipment and other faci-
lities in schools and have proposed
for inclusion in the 4th Plan schemes,
costing Rs. 140:12 crores for the im-
provement of Elementary Education.

(¢) There are no schools, which
cater exclusively to the rich and in
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which there is any discrimination in
the matter of admissions. Merit
scholarships are also awarded to
enable bright students to prosecute
their studies in good schools.

(d) No, Sir.

Vice-President of Mizo National Front

1876. Shrimati Renuka Barkataki:
Will the Minister of Home Affairs be
pleaseq to state:

(a) whether it is a fact that Mr.
Lalnun-mawia, the Vice-President of
the Mizo National Front has escaped
io Burma; and

(b) if so, the steps being taken to
secure his extradition to India?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) The Gov-
ernment have no such information.

(b) Does not arise.

Recovery of Explosives from Naga
Rebels

1877. Shrimati Renuka Barkataki:
Shri Baswant;
Shri Vishwa Nath Pandey:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that 40
kilos of high explosives were re-
covered from 3 Nagas who were
arrested at Kang Pokpi on the 13th
June, 1966; and

(b) if so, whether anv enquiry
has been conducted in regard to the:
sources from which these explosives
had been obtained?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Thirty-
nine and a half KG of explosives
were recovered from 3 Nagas at
Kangpokpi on 13-6-66.
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(b) A case under section 5 of
Explosive Substances Act has been
registered. Investigations are in
progress.

NEFA Administration

1878. Shri Rishang Keishing: Will
the Minister of Home Affairs be
pleased to state:

(a) how the NEFA Administration
has been acquiring land for its
various Administrative Centres, out-
posts and Government farms;

(b) whether at any time or any-
where, the owners of the lands de-
manded compensation but it was Tre-
jected by the Administration;

(¢) if so, the reasons therefor; and

(d) whether in future Government
propose to acquire land on payment
of compensation or without pay-
ment?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Land has
been acquired for various administra~
tive purposes on payment of com-
pensation.

(b) No such claims have been re-
jected,

(¢) and (d). Do not arise.

UNESCO Programme for Primary
Education

1879. Shri Baswant:
Shri Vishwa Nath Pandey:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
Indian National Commission for Co-
operation with TUNESCO has re=
quested all the State Governments to
select ten to fifteen primary schools
and training institutions concerned
with primary education in each State
to participate in the UNESCO pro-
gramme of education for internation-
al understanding; and
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(b) if so, the reaction of the State
Governments thereto?

The Minister of Education (Shri
M. C. Chagla): (a) Yes, Sir.
(b) Four State Governments and

five Union Territories have so far
furnished the names of ninety seven
Primary Schools and Primary Teach-
er Training Institutions selected for
participation in the Programme of
Education for International TUnder-
standing.

Exhibition of Paintings at Calcutta

1880. Shri Baswant:
Shri Vishwa Nath Pandey:

Will the Minister of Education be
pleaseq to state:

(a) whether it is a fact that on
the 13th June, 1966, African students
in Calcutta ransacked and tore to
pieceg 32 out of 34 paintings on
Uganda which were being exhibited
at the Academy of the Fine Arts at
Calcutta; ang

(b) if so, Government’s reaction

thereto?

The Deputy Minister in the Minis-
try of Education (Shrimati Soun-
daram Ramachandran): (a) Yes, Sir,
some of the African students entered
the exhibition hal] and tore off
several of the paintings.

(b) The matter is under investi-
gation and consideration,

Former Enspector-General of Police,
Gujarat

1881. Shri Hari Vishnu Kamath:
Shri Jashvant Mehta:
Shri Narendra Singh Mahida:
Shri Madhu Limaye:

Will the Minister of Home Affairs
be pleased to state:

(a) whether the report of the
Inquiry into the allegations against
the former Inspector-General of
Police, Gujarat has been received;

(b) if so, its main findings and
conclusions;
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(c) Governments decision thereon;
and

(d) whether the report will be laid
on the Table?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Yes, Sir,
it wag received by the Government
of India on 8th June, 1966.

{b) and (c). As the
under consideration and as
decision would be taken only
consulting Union Public Service
Commission, it is premature to dis-
close the finding and conclusion of
the Commission of Enquiry and Gov-
ernment's decision at this stage.

(d) No, Sir.
New Central Schools jn Orissa

matter is
final
after

1882. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Education be
pleased to refer to the reply given
to Unstarred Question No. 4050 on
the 20th April, 1966 and state:

(a) whether the proposal of start-

ing two more Central Schools at
Bhubaneswar and Berhampur in
Orissa has since been considered;
ond

(b) if so, the resuly thereof?

The Deputy Minister in the Minis-
try of Education (Shrimati Soun-
daram Ramachandran): (a) and (b).
The proposal is under correspondence
with the State Government who
have gsuggested some other locations
also,

Ceniral Government Industrial
Tribunal, Dhanbad

1883. Shrimati Renu Chakravartty:
Shri Indrajit Gupta:

Will the Minister of Laboaur,
Employment and Rehabilitation be
pleased to state:

(a) whether Government
received a representation from

have
the
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Indian Mine Workers Federation
regarding the delay in disposing of
pending cases by the Central Gov-
esrnment Industrial Tribuna)] at Dhan-
bad; and

(b) if so, the steps taken so far in
ihe matter?

The Deputy Minister in the Minis-
try of Labour, Employment and
Rehabilitation (Shri Shah Nawaz
Khan): (a) Yes.

(b) It has been decided to set up
two Industrial Tribunals-cum-Labour
Courts at Calcutta and Jabalpur
which will provide reliet to the
Industrial Tribunal of Dhanbad to
some extent.

Loan Scholarships

1884. Shrimati Vimla Devi:
Shri Surendra Pal Singh:
Shri Yashpal Singh:

Will the Minister of Education be
Pleased to state:

(a) whether there is any proposal
to reduce the number of the National
Loan Scholarships to students this
year;

(b) if so, the reasons therefor; and

(c) the mumber of scholarships
proposed to be awarded this year?

The Deputy Minister in the Minis-
iry of Education (Shrimati Soundaram
Ramachandian): (a) Yes Sir. The
number of fresh National Loan
Scholarships has been reduced for
this year.

(b) This has been done because of
the difficult financial position;

(c) 18,500 as against 26,500 award-
ed last year.

Industrial Tribunal, Dhanbad

1885, Shrimati Renn Chakravarity:

Will the Minister of Labour, Emp-

- loyment and Rehabilitation be pleas-
ed to state:

(a) whether a large number of
cases are pending before the Indus-
trial Tribunil at Dhanbad;
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(b) the average period that passed
between the dates when disputes
arose and their reference to Tribunal;

(¢) whether the Central Govern-
ment Industrial Tribunal has been
set up at Calcutta; and

(d) if not, the reasons therefor; and
when it will be set up?

The Deputy Minister in the Minis-

try of Labour, Employment and
Rehabilitation (Shri  Shah Nawaz
Khan): (a) 384 cases were pending
on 30-6-1966.

(b) 136 days.

(c) and (d). Shri S. K. Sen has

been appointed as Presiding Officer,
Central Government Industrial Tri-
bunal-Cum-Labour Court, Calcutta.

Protection for RM.S. Employees on
Duty

1886. Shri A. N. Vidyalankar: Wiil
the Minister of Communications be
pleased to state:

(a) whether it is a fact that an
R.M.S. employee who was travelling
on duty in the RM.S. Coach in the
Bombay-Calcutta Mail on the 15th
June, 1966 was assaulted by a Police
Officer, when he pulled the chain,
as the lights in the train went out
and the R.M.S. staff could not do the
work;

(b) whether
investigated the matter
the result thereof; and

have
if so,

Government
and,

(c) the protection given by Gov-
ernment to the R.M.S. staff from such
high-handedness either on the part
of the Police officials or the Railway
staff?

The Minister of State in the
Departments of Parliamentary Affairs
and Communications (Shri Jaganatha
Rao): (a) On 15-6-66 when - the
Bombay-Calcutta Mail started from
Victoria Terminus, the lights in the
RMS. van were very dim. There-
fore, one sorter pulled the alarm
chain. As soon as the train stopped,
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a police officer entered the van and
is alleged to have assaulted a sorter.

(b) The investigations are in pro-
gress.

(¢) Whenever such incidents occur,
suitable action is taken in consulta-
tion with the authorities concerned.

Absorption of Emergency
sioned Officers

Commis-

1887, Shri Ram Harkh Yadav:
Will the Minister of Home Affairs
be pleased to state:

(a) whether Government have

formulated a scheme for the absorp-
tion of Emergency Commissioned
Officers who are to be relieved in
1967,

(b) if so, details thereof; and

(¢) the approximate number of
such Officers getting release?

The Deputy Minister in the Minis-
try of Home Affairs (Shri P. S.
Naskar): (a) to (c). A statement is
laid on the Table of the House.
[Placed in Library. See No. LT-
6739 /66].

Demand for Aliotment of Land
in Kerala

1888. Shri A. K. Gopalan:
Shri Imbichibava:

Will the Minister of Home Affairs
be pleased to state:

(a) whether the Kerala Govern-
ment have received a representation
demanding 15 cents of land for reset-
tlement of the families whose lands
have been acquired for FACT Ambal-
amugal Kerala;

(b) whether it is a fact that the
Ernakulam Collector has assured
them to give 15 cents of land for
resettlement; and

(c) if so, the steps taken for their
re-settlement?
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The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Yes, Sir.

(b) and (c). The Collector Erna-
kulam has issued instructions to
allot 10 cents of land to each of the
affected families.

Admission in Madras University

1889. Shri A. V. Raghavan: Will
the Minister of Education be pleas~
ed to state:

(a) whether the students who pass
the correspondence course of the
Delhi University are denied admis-
sion in the evening law classes start-
ed by the Madras University; snd

(b) if so, the steps taken to admit
them in the evening Law Classes?

The Minister of Education
M, C. Chagla): (a) Yes.

(Shri

(b) It is primarily for each univer-
sity, as an autonomous body, to
decide the question of according
recognition to the degrees of other
universities for purposes of admis-
sion to its courses in accordance
with its rules and regulations. The
University of Delhi has already
taken up this matter with the Uni-
versity of Madras.

Police firing on Unarmed crowds

1890. Shri Krishnapal Singh: Will
the Minister of Home Affairs be
pleased to lay on the Table a state-
ment showing the number of firings
and places where they took place on
unarmed crowds during the last six
months and the number of casualties
in each case;

(a) the nature of the orders for
controlling such firings and whether
they have been observed in every
case; and

(b) the action taken against those
who indulgeqd in indiscriminate firing?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
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Charan Shukla): (a) The Government
of India have not laid down any
orders for controlling police firing.
These matters are regulated by the
Code of Criminal Procedure and
orders issued by State Governments.

(b) The information is being col-
Jected and wili be laid on the Table
of the House.

Climbing Expeditions

1891, Shri Surendra Pal Singh: Wili
the Minister of Education be pleased
to state:

(a) the number of Indian expedi-
tions which went to the wmountains
during 1965 and 1966 climbing seasons,
and

(b) the assistance given to these
expeditions by Government and how
many of them were successful in
their missions?

The Deputy Minister in the Minis
try of Education (Shri Bhakt Darshan):

(a) No. of Major Expeditions

during 1965 (Indian
Mount Everest Expedl—
tion) . . 1

No. of other expeditions
during 1965. . . 1I

No. of Expeditions during
1966 up to July, 1966 . 1L

(b) Assistance Given
During 1965 (Including
Rs. 7,50,000 for the
Everest Expeditions) Rs. 7,75,404* 57

During, 1966 (up to July,

1966) ; . . . Rs. . 37,500°00

Rs. 8,13,904" 57

No. of successful expedxtlons
during 1965 . 5

No. of successful cxpedmons
during 1966 . 10
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P & T Advisory Committee

1892. Shrimati Ramdulari Sinha:
Will the Minister of Communications
be pleased to state:

(a) when the agenda notes of the
last meeting of Posts and Telegraphs
National Advisory Committee were
circulated among the members;

(b) whether they were circulated
on the date of the meeting and, if so,
the reasons therefor;

(¢) the total number of suggestions
made by the non-official members;
and

(d) the total number of suggestions
that were accepted by the Committeec?

The Minister of State in the Depart-
ments of Parliamentary Affairs and
Communications (Shri Jaganatha
Rao): (a) The agenda notes of the
last Central P&T Advisory Counci}
held on 8-5-65 were circulated to ali
Members on 6-5-65. This delay was
due to receipt of a large number of
items for inclusion in the agenda long
after the prescribed  date ie.  3lst
March, 1965,

(b) Only in case of one member
the agenda papers had to be made
over on the day of the meeting as
these were not accepted by any res-
ponsible person at the Delhi address
of that member,

(c) 45,

(d) 31

Cost of Oil Exploration

1893, Shri Surendra Pal Singh: Will
the Minister of Petroleum and Cher*
cals be pleased to state:

(a) whether the devaluation of rae
ruvee woulq nesult in the rise of cost
of ofl exploration;
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(b) whether it would result also in

increase in the price of crude oil

supplied to the Refineries; and

(e) if so, the increase in the prices?

The Minister of  Petroleum and
Chemicals (Shri Alagesan): (a) and
(b). Yes,

(¢) Details of precise increase are
being worked out.

0il Exploration

1894. Shri P. C. Borooah:
Shri Ram Harkh Yadav:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether a Rs. 185 crore plan
of oil exploration has been drawn up
for implementation under the Fourth
Five Year Plan; and

(b) if so, the broad outlines of the
programme?

The Minister of Petroleum and
Chemicals (Shri Alagesan): (a) Yes.

(b) Details are being worked out.

Manufacutre of T. V. Sets

1895. Shri P, C. Borooah:
Shri Sidheshwar Prasad:
Shri Rishang Keishing:

Will the Minister
pleasedq to state:

of Education be

(a) whether the Council of Scien-
tific and Industrial Research  has
developed the know-how for the
manufacture of TV sets costing about
Rs. 800 to 900 each; and

(b) if so, the scheme for comme:-
cial 'manufacture of such sets and how

much of manufacturing capacity
woulg be licensed in the private
sector?

The Minister of Education (Shri M.
C. Chagla): (a) Yes, Sir. The Central
Electronics Engineering  Research
Institute, Pilani, has developed the
know-how for the manufacture of T.
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V. Sets. The ex-factory cost. (exclud-
ing excise duty and other local taxes)
as estimated prior to devaluation of
the rupee was Rs. 800 for a 17” screen
set, Rs. 850 for a 19” screen set and
Rs. 950 for a 23" screen set.

(b) The National Research Develop--
ment Corporation of India has axe-
cuteq agreements with two parties,
namely, Mis. J. K. Rayon, Kanpur
and Ms. Telerad Private Ltd,
Bombay for commercial manufaciure
of T. V. sets developed at the Insti-
tute. Letters of Intent have recently
been issued by the Ministry of Indus-
try to these parties for manufacturing
10,000 T. V. sets per annum each,
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Firing in Bangalore
1897, Shri Gokulananda Mohanty:

Will the Minister of Home Affairs he
pleased to state:

(a) whether the police fired upon
a riotous mob which obstructed the
Railway traffic at Harihar (near
Bangalore) on the 27th June, 1966;

(b) the reasons which led to this
incident; and

(¢) whether any political parties
had any hand in it?
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The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (o} ona  (b).
On June 27, 1966, a mob collected at
Harihar Railway Station, and some
persons in it obstructed a train. When
the police party tried to remove these
persons from the railway track, the
mob became violent and pelted brick-
bats on the police. Appeals for peace,
lathi-charge and tear gas having pro-
ved ineffective. seven rounds were
fired by the police.

(c) It is difficult to fix rgsponsi-
bility for the incident on any one
political party.

Mapping Work

1898. Shri Chandak: Will the Minis-
ter of Education be pleased to state:

(a) whether sufficient data on soils
are not available;

(bY if so, whether the Ministry of
Food and Agriculture would like to
have such maps prepared by the

National Atlas Organisation with
mapping data;
(¢) whether the State-wise infor-

mation about soils in our country is
available; and

(d) whether the programmes of
National Atlas Organisation have been
sanctioned after taking into considera-
tion the item-wise cost, number of
man-days and mappable data?

The Deputy Minister in the Minis-
try of Education (Shrimati Soundaram
Ramachandran): (a) to (c). State-wise
information about soils is available.
This is however suitable for prepzra-
tion of small scale maps, while the
Ministry of Food, Agriculture, Com-
munity Development & Cooperation
would like to have maps prepared on
larger scale of say 1:1 million, Infor-
mation for the preparation of such
large scale maps is not available,

(d) The programmes of the National
Atlas Organisation were sanctioned
after scrutiny,

National Atlas of India

1899, Shri Chandak: Will the Minis-
ter of Education be pleased to state:

(a) the percentage of information
on soils compiled on Bihar and U.P.
Soil Maps by N.A.O;

(by whether sufficient mappable
data to prepare land management
map of India 1:6 M is available with
N.A.O. and if not, how this item was
sanctioned without proper scrutiny of
the mappable data; and

(¢) whether soil report and soil pro-
file description for each character of
soil of the soil 'map of India published
by N.A.O. in National Atlas of India
(Hindi Edition) 1957 are available?

The Deputy Minister in the Ministry
of Education (Shrimati Soundaram
Ramachandran): (a) Complete infor-
mation required for the preparation
of the maps has not yet been received
by the National Atlas Organisation.

(b) A good amount of information
required for the preparation of the
map is available with the National
Atlas Organisation and more recent
data are being compiled by that Orga-
nisation from different sources for
final mapping.

(¢) The map published in the
National Atlas (Hindi Edition 1937)
was prepared on the basis of soil
information ang reports collected by
the National Atlag Organisation from
different Central and State depart-
ments.

Bharatiya Shahid Sainik Vidyalaya,
Naini Tal

1900, Shri Hari Vishnu Xamath:
Will the Minister of Education be
pleased to state:

(a) whether Government are award
that an institution known as Bharatiya
Shahid Sainik Vidyalaya was started
in Naini Tal two years ago;
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(b) whether the said institution has
approachedq Government for assistance;

(c) if so, the details thereof; and
(d) Government’s reaction thereto?

The Minister of Education (Shri M.
C. Chagla): (a) to (d). The Vidalava
approached the Goverrrment of Uttar
Pradesh for financial assistance to the
extent of Rs, 50,000 but the State
Government did not find it possible
1o accede to this request ag it is al-
ready financing another Sainik School
situated nearby.

Compensation for Families evicled
from Oil Fields in Assam

1901, Shrimati Renuka Barkaiaki:
Will the Minister of Petroleum and
Chemicalg he pleased to state:

(a) whether it is a fact that a good
number of families who were evicted
from the oil fields of Assam have not
yet receiveq compensation from Gil
India; and

(b) if so, the reasons thenzfor?

The Minister of Petroleum and
Chemicals: (Shri Alagesan): (a) No
families have been evicted so far from
any oilfield worked by Oil India.

(by Does not arise.

Powers of Labour Courts

1902. Shri Basappa:
Shri P. C. Borooah:

Will the Minister of Labour, Em-
ployment and Rehabilitation be pieased
to state;

(a) whether Government have
decided to enhance the powers of
labour courts and tribunals in pursu-
ance of the recommendations of the
International Labour Organisation and
the Indian Labour Conference of 1962
to empower them to review dismissal
cases;

(b) if =o, the precise decision of
Government; and

(c) when the relevant legis'ation is
to be brought before Parliament?

The Dzputy Minister of Labour, Em-
pvloyment and Rebabilitation (Shri
Shah Nawaz Khan): (a) to (c¢). The
matter is under consideration,
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Accident at Bankola Colliery

1903. Shri H. N. Mukerjee: Wij] the
Minister of Labour, Einployment and
Rehabilitation be pleased to state:

(a) whether there was a serious
accident at the Bankola colliery, P.O.
Iskhra on the 28th or 29th June, 1966
leading to the death of two workers;

(b) whether any enquiry has
made into the accident;

been

(c) whether the enquiry report will
be placed on the Table; and

(d) the action taken in the matter?

The, Deputy Minister in the Minis-

>try of Labour, Employment and Re-

habilitation (Shri Shah Nawaz Xhan):
(a) Yes; there was a fatal accident at
Bankola Colliery on the 28th June,
1966 resulting in the death of two
workers and serious injury to one. A
mass of storie had fallen on 4 loaders
from the roof at a height 3:2 metres.

(b) Yes; an enquiry has been made
by an Officer of the Mines Inspecto-
rate.

(c) A copy of the enquiry report is
placed on the Table of the House.
{Pleced in Library. See No, LT-6740/
66.]

(d) The enquiry officer is of the
opinion that no one is to be held res-
ponsible as. according to the evidence,
Manager, Under Manager, and the
Overman had inspected the place of
accident on the day of the accident in
the ear'ier shift and on testing had
found the roof to be secure. Action is
being taken, however, on certain irre-
gularities pointed out in the enquiry
report.

Gorakhpur Labour Depot

1904. Shrimati Vimla Devi: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to refer to
the reply given to Unstarred Question

No. 801 on the 8th March, 1965 and
state:

(a) whether a number of vworkers
supplied by the Gorakhpur Labour

Depot to various coa] mines have been
made permanent; and
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(b) the names of such coal mines?

The Minister of Labour, Employ-
ment and Rehabilitation (Shri Jagjivan
Ram): (a) and (b). The information
is not available.

Air Conditioners in Coal Mines Central
Hospital, Kalla (Bengal)

1905. Shrimati Vimla Devi: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) the number of air-conditioners
in the Coal Mines Centra! Hospital at
Kalla near Asansol;

(b) when these air-conditioners

were fixed; and

(c) how many are working at pre-
sent?

The Deputy Minister in the Ministry
of Labour, Employment and Rehabili-
tation (Shri Shah Nawaz Khan): (a)
Six window type air-conditioners have
been provided.

(b) In September, 1964,

(c) Three of the air-conditioners
are not working satisfactorily and the
supplier has been requested to rectify
the defects.
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Employment of Class 1 Officers after
their Retirement

1907. Shri Hari Vishnu Kamath:
Will the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that several
class I Officers, after retirement from
Government service, have joined the
private sector;

(b) if so, the number and names of
such officers, since the 26th January,
1950 up-to-date, together with the
sa’ary they drew at the time of re-
tirement, and the salary on which they
joined the private sector; and

(c) whether each such officer had
official dealings or contacts with his
new employer before his retirement?

The Minister of State in the Ministry
of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) Retired
Class I officers can, within two years
after their retirement, take up private
employment with the permission of
the Government. No such permission
is necessary if private employment is
taken up after two years from the date
of retirement. Many retired Class I
officers could, therefore, have joined
the private sector with or without the
permission of Government, as the case
may be.

(b) and (c). Information is not
available with Government; nor can
full information be col'ected from
Government record, as during ihe
period of more than 16 years from 26th
January,1950 many retired Class 1 offi-
cers may havetaken up private em-
ployment without the permission of
Government after the expiry of two
years from the date of their retire-
ment, and Government has no record
cf such cases.
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Exchange of Scientists with U.S.A. and
Canada

1908. Shrimati Maimoona Sultan:
‘Will the Minister of Education be
pleased to state:

(a) whether agreements have been
entered into for the exchange of
senior. and junior Scientists with the
U.S.A. and Canada; and

(b) if so, the main features thereof?

The Minister of Education (Shri
M. C. Chagla): (a) Not yet, Sir.

(b) Does not arise.
Indian Repatriated from Ceylon

1909. Shrimati Maimoona Sultan:
Will the Minister of Labour, Employ-
ment and Rehabilitation be pleased to
state:

(a) whether an expert team has been
or is being sent to Colombo to study
the requirements and aptitudes of
Indians who are to be repatriated from
Ceylon under the Indo-Ceylon Pact;

(b) if so, the specific aspects to be
studied by them; and

(c) the composition/constitution  of
the team?

The Deputy Minister in the Ministry
of Labour, Employment and Rehabili-
tation (Shri D. R. Chavan): (a) A
proposal to send a team of officers to
Ceylon to make a study of the pro-
blems of rehabilitation of repatriates,
under the Indo-Ceylon Agreement 1964
is at present under consideration,

(b) ang (c). A final decision re-
garding the composition of the team
and the specific aspects to be studied
by them has not yet been taken.

Allowances for Political Detenus

1910. Shri A. K. Gopalan:
Shri Dasaratha Deb:
Shri M. N, Swamy:
Shri Dinen Bhattacharya:

Will the Minister of Home Affairs be
pleased to state:

(a) the total number of political
detenus, detained by the Delhi Admi-
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nistration in the Central Jail, New
Delhi during the period from the 30th
December, 1964 to 16th April, 1966
who were granted family allowances
and the amount granted per family
per month; and

(b) whether the detenus have been
paid fami'y allowances for the entire
period of their detention?

The Mihister of State in the Ministry
of Home Affairs and Minister of De-
fence Supplies in the Ministry of
Defence (Shri Hathi): (a) There is
not calegory of detenus classi-
fied as ‘Political detenu’. 14 de-
tenus were paid family allowance
during the period in question at rates
ranging from Rs. 50'- to Rs. 200{- per
month per family.

(b) Excepting in two cases the
allowances were paid for the entirc
period of detention excluding periods
of release of the detenu on parole.

Medica] Attention in Central Jail,
New Delhi

1911, Shri A. K. Gopalan:
Shri Dasaratha Deb:
Shri M. N. Swamy:
Shri Dinen Bhattacharya:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that in July,
1965, a case of heat-stroke occurred in
the Political Ward of the Central Jail,
New Delhi;

(b) whether it is alo a fact that pro-
per and timely medica! attention was
not given to this patient;

(c) whether the patient concerned
made representations to the higher
authorities in this regard and if so,
whether any reply was given {0 him;
and

(d) the measures taken to prevent
recurrence of such incidents in future?

The Minister of State in the Ministry
of Home Affairs and Minister of De-
fence Supplies in the Ministry of
Defence (Shri Hathi): (a) Yes.
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(b) to (d). Proper medical attention
was provided in time. In this repre-
sentation the patient had stated that
in regard to his treatment, there was
delav. particularly in the supply of
Glucose and ice. The Delhi Adminis-
tration issued instructions that require-
ments in respect of medicines should
be promptly attended to. The detenu
in guestion was informally apprised ot
these directions. In order to prevent
the recurrence of such incidents in
future. action has been taken to en-
sure that for medicina! treatment, ex-
peditious arrangements are made,
whenever necessary, to supply articles
not in stock.

Ophthalmic Patients in Central Jail,
New Delhi.

1912. Shri Dasaratha Deb:
Shri A. K. Gopalan:
Shri M. N, Swamy:
Shri Dinen Bhattacharya:

Will the Minister of Home Affairs
be pleased to state:

(a) the total number of political
detenus in the Central Jail, New Delhi
during the period from the 30th De-
cember, 1964 to 16th April, 1966 who
had suffered from aphthalmic ailments
and were referred to Eye Specialists
for necessary treatment;

(b) the total number of cases where-
in use of glasses by patients was recom-
mended by the specialists and pres-

cribed glasses were supplied to the
patievts at Government cost;
(¢) whether there was any case

wherein prescribed glasses were not
supplied; and

(d) if so, the reasons therefor?

The Minister of State in the Ministry
of Home Affairs and Minister of Def-
ence Supplies in the Ministry of Def-
ence (Shri Hathl): (a) Nine.

(b) Number of cases recommended
for glasses: Seven. Number of cases to
whom prescribed glasses were supplied
at Government cost: six.
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(c) Yes: One,

(d) The detenue for whom the glass-
es were prepared was discharged be-
fore the spectacles were arranged.
These spectacles have since been pre-
pared and steps have been taken to get.
it delivered to him,

Jadwat Trading Co.

1913. Shri M. N. Swamy:
Shri A. K, Gopalan:
Shri Dasaratha Deb:
Shri Dinen Bhattacharya:

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government have re-
ceived complaints about the favours-
shown by the Chief Commissioner,
Andaman and Nicobar Islands to M/s.
Jadwat Trading Company owning
ships in these Islands;

(b) whether an enquiry was ordered
into the matter;

(¢) if so, the result thereof: and ®

(d) if the reply to part (b) above
be in the negative, whether Govern-
ment propose to do so now?

The Minister of State in the Ministry
of Home Affairs and Minister of Def-
ence Supplies in the Ministry of Def-
ence (Shri Hathi): (a) No such com-
plaint has been received against the
present Chief Commissioner of the
Andaman and Nicobar Islands or his
immediate predecessor. An gallegation
of this nature was contained, among
other allegations against the Andaman
and Nicobar Administration, in a com-
munication addressed to the Central
Vigilance Commissioner sometime in
March, 1965, by a former disgruntled
employee of the Andaman and Nico-
bar Administration.

(b) No, Sir.

(¢) Does not arise.

(d) No, Sir. This is not considered
necessary as the allegations were
prima facia found to be untenable and
irresponsible, '
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R.M.S, Sorting Section in Madras
Circle

1914. Shri Sezhiyan: Will the Minis-
ter of Communications be pleased to
state:

(a) whether it is a fact that opening
of new R. M. S. Sorting Section in
Madras Circle has either been dropped
or delayed for want of mail vans;

(b) the number of mail vans con-
structed during the past two years for
.opening of new RM.S. Sections in
Madras Circle;

(c) the number of mail vans under
construction now for the Madras
Circle; and

(d) the action taken to bring about
better co-ordination between the Rail-
‘way and Postal Department in the
matter of building vans and providing
accommodation for R. M. S. vans in

trains wherever necessary?
L]

The Minister of State in the Depart-
ments of Parliamentary Affairs and
Communications (Shri Jaganatha
Rao): (a) No proposa! has been drop-
ped but some have been deiayad.

(b) Nil. However, 3 bogie vans
have been recently jllotted to Madras
Circle for opening a new section.

(c) Seven.

(d) Regional Director (RMS), Sou-
thern Region, Madras, holds quarterly
coordination meetings with Southern
Railway to pursue the cases for con-
struction of vans, on replacement
account, and also for providing accom-
modation for RMS in Railway trains.
If necessary, the matter is also taken
up at higher level with Railway Board
by the P and T Directorate. The cases
for new mail vans required on addit-
ional account were initiated by the
P and T Directorate with the Railway
Board and thereafter pursued by the
Regional Director RMS, Madras with
the Southern Railway authorities.
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Social Security for Journalists

1915. Shri Shree Narayan Das: wil]
the Minister of Labour, Employment
and Rehabilitation be pleased .0 state
the extent to which Government have
been able to give effect to the sugges-
tions made by the Economic and Social
Council of the U.N. regarding legis-
lation providing a system of social
security for  jounalists including
guaranteeing old age pensions and un-
employment benefits?

The Deputy Minister in the Ministry
of Labour, Employment and Rehabili-
tation (Shri Shah Nawaz Khan): 1t is
not clear which suggestion the Hon’ble
Member is referring ts. Under the
Working Journalists (Conditions of
Service) and Miscellaneous Provisions
Act, 1955, the working journalists are
entitled to the benefits of gratuity.
leave on medical certificate and pro-
vident fund. The question of framing
a Retirement/Family Pension Scheme
for workers in receipt of provident
funds is under consideration. There is
no scheme of Unemployment Insurance
at present in operation.

Conciliation Proceedings

1916. Shri H. C. Soy: Will the Minis-
ter of Labour, Employment and Reha-
bilitation be pleased to state:

(a) whether it is a fact that Labour
Enforcement Officers (Central) Chai-
basa in Singbhum district in Bihar
served notices on China Clay Mines
(Oriental Potteries) Workers’ Union
and the China Clay Mine owners, as
many as three times on the 1st Octo-
ber, 1965, 2nd April, 1966 and \26th
June, 1966; -

(b) whether on these three dates,
the Union representatives attended
the place of the proposed conciliation
proceedings but the Labour Enforce-
ment Officer (Central) faild to attend
without intimating to the Union any
reasons for such repeated failures on
his part; and

(c) if the answer to parts (a) and
(b) above be in the affirmative, the
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steps proposed to be taken for imme-
diate conciliation proceedings?

The Deputy Minister in the Minis-

try of Labour, Employment and
Rehabilitation (Shri Shah Nawaz
Khan): (a) to (¢). The Labcur En.

forcement Officer (Central) Chaibasa,
on receipt of a charter of demands
from the China Clay (Oriental Pot-
teries) Workers’ Union issued notices
on 1st October, 1965 fixing the con-
ciliation meeting on the Tth October,
1965. After discussions, the union
agreed to await the decision of the
Government for fixation of minimum
wages as a result of survey to be
conducted by the Director of Labour
Bureau, Simla.

Again the union submitted a charter
of demands on 2nd March, 1966 and
the Assistant Labour Commissioner
(Central), Dhanbad-II fixed concilia-
tion meeting on the 2nd April, 1966
at Chaibasa but this ‘meeting was tele-
graphically adjourned to the 9th April,
1966, du= to receipt of large number
of strike notices from the unions
functioning in the coal mines, which
claimed immediate attention from the
Officers of Dhanbad Region, At ihe
adjourned meeting, the union agreed
to keep the case closed till the Deputy
Labour Conrmissioner, Bihar con-
ducted enquiry regarding the status
of office bearers of this union,

This union submitted another char-
ter of demands on the 16th May, 1966
and the Assistant Labour Commis-
sioner (Central), Dhanbad-II, fixed
the conciliation ‘meeting on the 26th
June, 1966. This meeting was adjourn-
ed on receiving information that the
Registrar of Trade Unions, Bihar, was
seized of the matter relating to claims
of twp rival factions of the wunion.
However, tha General Secretary of
this union met the Assistant Labour
Commissioner (Central) at Dhanbad
on the 27th June, 1966 and stated that
the enquiry by the Registrar of Trade
Unions was likely to be completed by
first week of'July and, as such, the
case may be closed till the decision
of the Registrar of Trade Unions,
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Bihar, Patna, was available. Accor-
dingly, the case was closed and fur-
ther action, if any, will be taken on
knowing the decision of the Registrar,
Trade Unions.

National Institute of Oceanography

1917. Shri Vasudevan Nair:
Shri Warior:
Shri Prabhat Kar;

Will the Minister of Education be
oleased to state:

(a) the amount sect apart for the
establishment and development of the
National Institute of Oceanography at
Ernakulam during the Fourth Five
Year Plan; and

(b) the various subjects of study
proposzd to be taken up by this In-
stitute?

The Minister of Education (Shri M.
C. Chagla): (a) The National Institute
of Oceanography will be located at
Goa with only a Regional Station at
Ernakulam, The financial provision
for this purpose during the 4th plan
has not yet been finalised.

(b) Th2 Institute will consist of the
following 'main divisions together
with a modern Research Ship of its
own:—

1. Physical and dynamical Oceano-
graphy Division,

2. Chemical Oceanography Divi-
sion with a Unit for extraction
.of raw materials from the sca.

3. Biological Oceanography Divi-
sion-Oceanic Living Resources.

4. Geological Oceanography Divi-
sion with a Unit for prospecting
of the Continental Shelf and
deeper areas.

5. Data and documentation,

6. Oceanographic Instrumentaticn.
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Oil Exploration Projects in Gujarat

1918, Shri Jashvant Mehta: Will the
Minister of Petrolenum anq Chemicals
be pleased to state:

(a) whether it is a fact that there
is a lack of coordination in 6il explo-
ration projects at  Ankleshwar in
Gujarat;

(b) whether the lack of co-ordina-
tion has delayed the production of
oils;

(c) if so, the extent of loss of pro-
duction in terms of quantity and
value during the last one year; and

(d) the steps taken to ensure co-
ordination?

The Minister of Petroleum and
Chemicals (Shri Alagesan): (a) No.

(b) to (d). Do not arise.

Fertilizer Plant, Assam

1920. Shri D. J. Naik:
Shri P. C, Borooah:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether it is a fact that an
Industrial Consulting Bureau has sub-
mitteq a report to Government for
putting up a big fertiliser plant in
Assam to make use of the gas at pre-
sent being wasted away; and

(b) if so, Government’s reaction
thereto?

The Minister of Petroleum and
Chemicals (Shri Alagesan): (a) and

(b), The Industrial Consulting Bureau
Private Ltd. in a Report prepared at
the instance of the State Government
of Assam have inter-alia  suggested
that one of the ways of utilising the
surplus Natural Gas available in
Assam would be by the installation of
a large sized Fertilizer plant, The
suggestion is being followed up with
independent studies by the Central
Government and it is expected that a
decision whether it would be advi-
sable to establish such a plant would
be duly taken.
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Schools in Bastar

1922 Shri Lakhmy Bhawani: Will
the Minister of Education be pleased
to state:

(a) the number of schools opened
especially for the Adivasj Children in
Bastar where free education is given
to them at present; and

(b) the number of students study-
ing in these schools?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt
Darshan): (a) and (b). Information is
being collected from the State Gov-
ernment and will be laid on the Table
of the House.

Adivasi Graduates in Bastar

1923. Shri Lakhmu Bhawani: Will
the Minister of Education be pleased
to state the number of Graduates and
post-Graduates among Adivasis in
Bastar at present?

The Minister of Education, (Shri M.
C. Chagla): The information is not
available in the Education Ministry.
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Demands of R.M.S. employees’ Union

1926. Shri Sezhiyan: Will the Minis-
ter of Communications be pleased to
state: :

(a) whether Government received a
memorandum from the RM.S. Em-
ployees Union on the 27th  August,
1964;

(b) the major demands and pro-
posals made in that Memorandum; and

(c) the action taken thereon?

The Minister of State in the Depart-
ments of Parliamentary Affairs and
Communications (Shri Jaganatha Rao):
{a) Yes.
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(b) A list of demands contained in
the memorandum is placed on the
Table of the Lok Sabha. [Placed in
Library, See No. LT-6741/66)

(¢) The long list of demands were
discussed informally by the Union’s
representatives with the Deputy Minis-
ter (C) on 31-8-1965. Decisions oan
some of the items has been reached.
Further discussions with the Union
represantatives are being held.

Sorting examination test for R.M.S,
employees

1927, Shri Sezhiyan: Will the Minis-
ter of Communications be pleased to
state:

(a) whether it is a fact that the
staff of the Railway Mail Service are
required to pass in class ‘A’ every year
in a sorting test examination;

(b) if so, the reasons for holding

the test every year; and

(¢) whether there is any proposal to
restrict the test for the first few years
of service for the employees?

The Minister of State in the Depari.
ments of Parliamentary Affairs and
Communications (Shri Jaganatha Rao):
(a) Yes, Sir. The sorters in the time
scale are required to pass a test every
year.

(b) To ensure that the sorter’s know-
ledge of the latest sorting orders is
kept up-to-date so that he discharges
his duties efficiently.

(c) Yes, sir.
TR qEad; & fgt demtw
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Provident Fund Contributions from
Employers

1931, Shri Jashvant Mchta: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) whether it is a fact that large
amounts of Provident Fund contribu-
tions are outstanding from the default-
ing employers;

(b) if so, the total amount due from
such defaulting employers; and

(c) the steps taken to recover these
amounts?

The Deputy Minister in the Minis-
try of Labour, Employment and
Rehabilitation (Shri Shahnawaz
Khan): (a) Yes.

(b) Employees’ Provident Fund.—
Rs. 5.136 crores (approx) as on 30th
April, 1966.

Coal Mines Provident Fund.—Rs. 1.27
crores as on 31st March 1965,

(c¢) Legal action by way of prosecu-
tion and/or recovery proceedings has
been initiated against the employers of
the defaulting establishments, where
necessary,

Study of Indian Ocean by Russian
Vessel
1932, Shri Jashvant Mehta: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that a Rus-
sian Vessel “Mikhail Lomonosov” con-
ducted on Oceanographic Study of the
Indian Oceéan in Bombay on the 13th
July, 1966;

1244(Ai)LSD—S6.

(b) whether any report has %een
submitted by the Russian authorities
in this regard; and

(c) if so, the details thereof?

The Deputy Minister in the Ministry
of Education (Shrimati Soundaram
Ramchandran): (a) to (c). The Rus-
sian Vessel “Mikhail Lomonosov”
visited Bombay port from the 12th
to the 15th July, 1966 for logistic re-
quirements. No other information is
available.

Dock Workers, Bombay

1933. Shri Jashvant Mehta: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) whether it is a fact that several
thousand dockmen demonstrated in
front of the Office of the Port Trust,
Regional Labour Commissioner, (Cen-
tral) Dock Labour Board, in Bombay,
on the 5th July, 1966;

(b) if so, the reasons therefor; and

(¢) the action taken on their de-
mands?

The Deputy Minister in the Ministry
of Labour, Employment and Rehabili-
tation (Shri Shahnawaz Khan): (a)
Yes, about five thousand Port and
Dock Workers.

(b) The demonstration was organis-
ed to launch an indefinite strike in
the various ports of tha country with
effect from the 24th July, 1966.

(¢) Discussions were held by the
Union Ministers of Labour and Trans-
port with the representatives of the
workers on the 20th July, 1966 to con-
sider the demands of the Port and
Dock Workers as a result of which the
notice of strike was withdrawn.

Payment of Salaries to School
Teachers in Tripura
1934. Shri Biren Dutta:
Shri Dasaratha Deb:
Will the Minister of Education be
pleased to state:

(a) whether it is a fact that some
privately managed schools of Tripura
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are not paying to the teachers the
amount given as aid for Teachers’

salary even after drawing the money
from Government;

(b) whether any concrete cases have
been referred to Tripura Govenment;
and

(¢) if so, the steps taken by the
Central Government to ensure pay-
ment of the money to the Teachers
for whom the aid is given?

The Minister of Education (Shri M.
C. Chagla): (a) to (c¢), The informa-
tion is being collected and will be
laid on the Table of the Sabha in due
course.

Demands of Tripura Employees

1935. Shri Biren Dutta:
Shri Dasaratha Deb:

Will the Minister of Home Affajrs
be pleased to state:

(a) whether a charter of demands
has been placed by Tripura Govern-
ment Work-charged Employees’ Union
on the 10th July, 1966; and

(b) if so,
thereto?

The Minister of State in the Ministry
of Home Affairg ang Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) and (b).
The Tripura Government Work-charg-
ed Employees’ Union held its annual
Session on the 9th and 10th July, 1966
and passed a ‘resolution putting for-
ward their demands. The Union for-
warded their demands to the Principal
Engineer on the 1st August, 1966. The
demands are being examined by the
Government of Tripura,

Government’s reaction

Shortage of Kerosene Qil in Tripura

1936. Shri Birep Dutta:
Shri Dasaratha Deb:

‘Will the Minister of Petroleumx and
Chemicals be pleased to state:

(a) whether it is a fact that the
Union Territory of Tripura is facing
a serious shortage of kerosene oil;
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(b) if so, the reasong therefor; and

(c) the steps taken to the

situation?

ease

The Minister of Petroleum and Che-
micals (Shri Alagesan): (a) and (b).
No; the shortages that occurred in the
latter part of May and in June were
due to dislocation of transport on
account of floods,

(c) Does not arise.

Land Transfers in Tripura

1937. Shri Dasaratha Deb:
Shri Biren Duita:

Will the Minister of Home Affairs
be pleased to state: \

(a) whether it is a fact that trans-
fers of land from tribals to non-tribals
are taking place in Tripura on a very
large scale;

(b) if so, the total number of cases
of such transfers that took place in
Tripura from 1961 up-to-date; and

(c) the steps Government propose
to take to prevent such transfers?

The Minister of State in the Ministry
of Home Affairs ang Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) and (b).
In spite of statutory provisions of law
imposing restrictions on transfer of
land from tribals to non-tribals, sur-
reptitous transfers are sometimes made
by the tribals themselves. However,
no transfers on a very large scale have
taken place. Total number of trans-
fers during the period 1961 to 31st July
1966 is 839. ’

(c) Interests of tribals in Tripura im
land are safeguarded under section
187 of Tripura Land Revenue and
Land Reforms Act, 1960, and under
Order No. 325 of erstwhile Ruler. of
Tripura dated the 1st Aswani, 1353
¢Tripura era); these provisions are be—
ing strictly enforced.
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Boarding Houses in Tripura

1938. Shrj Dasaratha Deb:
Shri Biren Dutta:

Will the Minister of Education be
pleasad to state:

(a) whether it is a fact that all 1the
Tribal Boarding Houses run by Gov-
ernment in Tripura have now been
transformed into mixed Boarding
Houses and as such non-tribal students
are allowed to stay there;

(b) if so, whether any number of
seats are set aside in each such Board-
ing House exclusively for tribal stu-
dents; and

(c) the total number of seats 1n
Tripura reserved for triba] students
in the Boarding Houses attached to
Higher Seconday Schools in Tripura?

The Minister of Education (Shri M.
C. Chagla): (a) to (c). The informa-
tion is being collected and will be
laid on the Table of the Sabha in due
course. ‘

Post Offices in Madras Cirele

1939. Shri Sezhiyan: Will the Minis-
ter of Commuaications be pleased to
state:

(a) the number of Post Offices open-
ed during 1964-65 and 1965-66 in the
Madras Circle; and

(b) whether there has been propor-
tionate development in R.M.S. Wing of
the P. and T. services to cope with the
increased volume of postal mails as a
result of opening of new Post Offices?

The Minister of State in the Depart-
ments of Parliamentary Affairs amd
Communications (Shri Jaganatha Rao):

(a) Year No of post offices
opened
156465 426
1965-66 129
(b) There has been development in
the R.M.S. Wing, also, though it is not
possible to correlate the growth of
the RM.S. Wing with: the Postal
Branch. There are prescribed stan-
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dards on the basis of which staff is
sanctioned in the RM.S. Opening of
more post offices does not necessarily
imply that there should be a corres-
ponding increase of work in the
R.M.S. as thc bifurcation of a post
office does not always incrcase  the
quantum of mail to be handled. Nine
new sorting offices and four R.M.S.
Sections have been opened.

Embezzlement in I.C.C.R.

1940. Shri Bade:
Shri Hukam Chand
Kachhavaiya:
Shri Brij Raj Singh:
Will the Minister of Education be
pleased to state:

(a) whether it is a fact that an
incident of embezzlement took place
in the Indian Council for Cultural Re-
lations during 1965-66;

(b) if so, the amount embezzled and
details thereof;

(c¢) whether the matter was re-
ported to the Police and if not, the
reasons therefor; and

(d) the precautionary
adopted to avoid recurrence of
incidents?

The Minister of Education (Shri M.
C. Chagla): (a) to (d). No embezzle-
ment has taken place in the Indian
Council for Cultural Relaticns during
1965-66. However, thers wasg a case
of negligence involving a sum of
Rs. 300 and the concerned official has
been punished for it,

measures
such
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Memorandum from Sindhi Sahitya
Sabha

1942, Shri Ram Sewak Yadav:
Shri Madhu Limaye:

Will the Minister of Home Affairs
be pleased to state:
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(a) whether Government have
ceived any Memorandum from
Akhil Bharat Sindhi Boli
Sabha:

(b) the disabilities listed in this
Memorandum from which the Sindhi
speaking people are suffering; and

re-
the
Sahitya

(c} the action taken to remove these
disabilities?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) Yes, Sir.

(b) and (c). A statement showing
the grievances of the Sindhi linguistic
minority as listed in the Memorandum
and the action taken thereon is laid
on the Table of the House. [Placed in
Library. See No. LT-6742!66.]

Gratuity for Extra Departmental
Employees of P. and T. Deptt.

1943, Shri Jedhe: Will the Minister
of Communications be pleased to re-
fer to the reply given to Unstarred
Question No. 1325 on the 2nd March,
1966 and state:

(a) the progress made in the fina-
lisation of the details regarding the
grant of gratuity to Extra Departmen-
tal Employecs of the P. & T. Depart-
ment; and

(b) the stage at which the matter
stands at present?

The Minister of State in the Depart-
ment of Parliamentary Affairs and
Communications (Shri Jaganatha Rao):
(a) and (b). The matter is still under
examination,

Educational Development in Adivasis
in Bihar

1944. Shri H, C. Soy: Will the Minis-
ter of Education be pleased fo state:

(a) whether it is a fact that the
educational development in  Ranchi
district in Bihar is far more ahead
among the Christian Adivasis than
among the Non-Christian Adivasis in
the adjacent districts of Singhbhuin,
Palamau, and Santhal Parganas; and
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(b) if so, steps taken to restore the
balance by providing more educational
facilities to the less developed sections
of the Adivasis?

The Minister of Education (Shri M.
C. Chagla): (a) and (b). The informa-
tion is being collected from the State
Goverrment and will be laid on the
Table of the House in due coursc.

Retrenchment in Oil Companies

1945. Dr. Ranen Sen:
Shri P. C. Borooah:
Shri Badrudduja:
Shri H. P. Chatterjee:
Dr. U. Misra:

Will the Minister of Labour, Em-
ployment and Rehabilitation be ;.'eas-
ed to state:

(a) whether Government’s attention
has been drawn to the “special release
terms” offered by the foreign oil com-

panies for retrenchment of surplus
staff: and

(b) if so, Government's reaction
thereto?

The Deputy Minister in the Minis-
try of Labour, Employment and Reha-
bilitation (Shri Shahnawaz Khan):
(a) Yes.

(b) The acceptance, rejection or
modification of these terms is a matter
for settlement between the Companies
and their employees and employees’
organisations in the light of the sta-
tutory provisions and tripartite deci-
sions on the subject of termination
of employees’ services.

Recognition of Service Association

1946. Shri Prabhat Kar: Will the
Minister of Home Affairs be pleased
to state:

(a) when the revision of Central
Civil Services (Recognition of Service
Association) Rules, 1939 was taken up
and when it is likely to be completed;

(b) whether formal recognition to
TMany Officers’ Associations s now
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being denied on the ground that formal
recognition would be granted after the
Rules are revised and if so, the reasons
therefor; and

(c) the steps taken to expedite the
recognition of these associations?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) to (¢).
The question of framing revised recog-
nition rulesiinstructions is still under
consideration. Pending their finalisa-
tion, the Ministries/Departments have
been advised that they may deal with
the unions|associations of their emplo-
yees without insisting on formal recog-
nition provided the employees’ orga-
nisation fulfil the major features of the
old recognition rules.

Rare Manuscripts in Baroda
University

1947. Shri Narendra Singh Mahida:
Will the Minister of Education be
pleased to state:

(a) whether M.S. University of
Baroda possesses rare manuscripts and
books on music;

(b) if so, whether there is any or-
ganised research unit to assist musi-
cologists;

(c) whether there is any scheme to
translate ancient Sanskrit texts in
music into a regional language; and

(d) if so, the details thereof?

The Deputy Minister in’'the Ministry
of Education (Shri Bhakt Darshan):
(a) to (d). Necessary information is
being collected and will be laid on the
Table of the House.

Registered Envelopes

1948. Shri Narendra Singh Mahida:
Shri Chuni Lal:

Will the Minister of Communica-
tions be pleased to state:

Swadeshi
proposed to be used for

_ (a) whether hand-made
paper is
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making ordinary registration en-
velopes which are now made of im-
ported cloth-paper; and

(b) if so, whether the Posts and
Telegraphs Department will thus do
away with the imports of 2500 reams
of cloth-paper annually?

The Minister of State in the Depart-
ments of Parliamentary Affairs and

Communications (Shri  Jaganatha
Rao): (a) and (b). The question of
replacing the imported 'cloth lined

paper by indigenous paper is being
examined. Tests so far carried out
by the Security Press Nasik show that
hand made Swadeshi paper is not
suitable for the manufacture of regis-
tered envolopes. Some samples of
Mill made indigenous paper have
shown more satisfactory results.
When a fina] decision is taken on the
suitability ¢f the paper the question
of doing away with imported paper
will be taken up.

Cambay Gas Field

1949. Shri Narendra Singh Mahida:
Shri Chuni Lal:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether a new and alternative
fuel (condensate) from the Cambay
gas field about 40 tonnes of conden-
sate everyday (a mixture of gasolene,
kerosene and some other heavier
hydrocarbons) can be used as a raw
material for the manufacture of
synthetic fibres and synthetic rubber;
and

(b) if so, the steps so far taken for
its development?

The Minister of Petroleum and
Chemicals (Shri Alagesan): (a)
Condensate is produced along with
the natural gas in Cambay field and
itg use is under investigation.

(b) Publicity has been given for
sale to private industry. Utilisation
by Gujarat Refinery is also under
examination.
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India Office Library

1950. Shri Narendra Singh Mahida:
Shri Chuni Lal:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
premises housing the India Office
Library in Oxford is going fo be

demolished and the library removed
to the top of Bodelian® Library;

(b) whether it was built with the
funds subscribed from India; and

(c) if so. the steps taken by Govern-
ment in the matter?

The Minister of Education
M. C. Chagla): (a) The India Office
Library is in London. The building
that formerly housed the Institute of
Indian Studies in Oxford, is proposed
to be demolished by the Oxford Uni-
versity and the Indian Library there
is proposed to be shifted to a roof
extension of the Bodleian Library.

(Shri

(b) It was constructed with the
funds raised both in Indiz and Eng-
land.

(c) The Government of India have
strongly protested against the pro-
posal both to the British Government
and the Oxford University authaorities.

Agricultural University in Gujarat
1951, Shri Narendra Singh Mahida:

Will the Minister of Education be
pleased to state:

(a) whether it is 5 fact that the
University Grants Comrmission has
turned down a proposal by the
Gujarat Government for a new Agri-
cultural University,

(b) whether the Commission instead
suggested that the existing Sardar
Patel University, be developed fur-
ther; and

(¢) if so, the reasons therefor?
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The Minister of Education (Shri

M. C. Chagla): (a) Yes, Sir.

(b) Yes, Str. ’

(c) The Commission has based its
recommendations on the following
grounds:

{i) If agricultural education is to
progress, it should be the con-
cern of the overall educational
system and not of agricultural
universities only;

€ii) There should be z iew universi-
ties which  should polarise
around agriculture and  which
should be of the international
standards. But these universi-
ties may have provision for
other disciplines also; and

The setting up of agricultural

universities should not result in

the dis-affiliaton of the agricul-

i)
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tural colleges from existing
universities which are already
integrated into their system, ag
this would weaken the existing
universities.

Suicide Cases in Delhi

1952. Shri Raghunath Singh: Will
the Minister of Home Affairs be
pleased to state:

(a) whether the cases of suicides
have increased recently in Delhi and
New Delhi area; and

(b) if so, the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) and (b).
Figures of suicide cases for the year
1966 (upto 30-6-1966) with compara-
tive figures of 1965 together with the
known causes, are as follows:

Causes

(1) Disturbed family life

(2) 11l health

(3) Failure in love affairs

(4) Failure to secure emplovment
5) Failure in examination

6) Poverty . . .

(7) To escape from punishment .
{8) Mental derangement

(9) Misc & Unknown causes

TortaL

1965 1966
(upto 30.6.65) (upto 32.6.66)

28 22
17 16
3 3
I 2
5 5
3 3
.. I
I 4
13 17
71 73

The statistics reveal marginal] fluc-
tuations, and as compared with the
annual increase of population in
Pelhi, do not indicate an increase in
the incidence as compared with the
fgures of the previous ‘year.

Crimiral Cases against Tribals in
Tripura

1953. Shri Dasaratha Deb: Will the

Minister of Home Affairs be pleased -

to state:

(a) the number of criminal cases
instituted by the police of Tripura
against the tribals of Sadar and

Khowai sub-division in Tripura since
December, 1962; and

(b) the number out of them that
were tried in the court and the num-
ber of persons who have been punish-

ed so far?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) 103.

(b) 69 cases have been tried by
courts and 8 persons have so far been
punished in 7 cases.
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Grants to Jhumias of Tripura

1954, Shri Dasaratha Deb: Will the

Minister of Home Affairs be pleased’

to state:

(a) whether any decision has been
taken to enhance the rate of grants-
in-aid to be provided to the Jhumias
of Tripura; and

(b) if so, the amount that will be
made available to each Jhumia here-
after for his rehabilitation?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi); (a) No, Sir.

(b) Does not arise.

Telephone Connections
State

in Mysore

1955. Shri H. C. Linga Reddy: Will
the Minister of Communications be
pleased to state: :

(a) the number of applications for
telephone connections pending from
Mysore State for the last one year;

(b) the number of telephone con-
nections sanctioned within the last
six months in the State; and

(¢) the reasons for the inordinate
delay in the disposal of applications?

The Minister of State in the Depart-
ments of Parliamentary Affairs and
Communications (Shri Jaganatha
Rao): (a) 10,118

(b) 2,167.

(c) The delay in disposing of the
applications is due to shortage of ex-
change capacity, cablesand other line
material. However, steps are being
taken to expand the capacity of the
existing exchanges, lay additional
cable and erect line and wire so that
the pending demands are met to the
maximum extent consistent with the
available resources.
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Fertilizer Factories in Mysore

1956, Shri H. C. Linga Reddy:
Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) the number of fertiliser fac-
tories functioning at present in My-
sore and their location and capacity
of production;

(b) whether any of them are sought
to be expanded and if so, the extent
thereof and at what cost; and

(c) wheter the State Government
have proposed any new fertilizer
factory or expansion programme of
any existing factory and if so, Gov-
ernment’s reaction thereto?

The Minister of Petroleum and
Chemicals (Shri Alagesan): (a) There
are two fertilizer factories in Mysore
State. Their names and capacities
are as follows:—

(i) M/s. Mpysore Chemicals and
Fertilizer, Belagula, Mysore:

Capacity

Superphosphate 33,530 tonnes per
annum,

Ammonium Sulphate 6,710 tonnes
per annum.

(ii) M/s. Chamundi Chemicals
Fertilizer, Mysore:

and

Capacity

Superphosphate 40,640 tonnes per
annum,

(b) and (c). No. A letter of intent
has, however, been issued to M/s.
International Development and In-
vestment Co. Ltd./Dugal Enterprises
(P) Ltd., New Delhi, for manufacture
of Urea and Complex Fertilizer at
Mangalore.

Advertisements by U.P.S.C.

1957. Shri Gauilshan: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of posts advertised
by the Union Public Service Com-
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mission during 1966 so far with
qualifications and scales of pay;

(b) the number of candidates who
applied for them and the number out
of them finally selected and posted
during the said period; and

(c) the number out of them belong-
ing to Scheduled Castes and Sche-
duled Tribes?

The Minister of State th the Minis-
try of Home Affairs and Minlst;r of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) to (¢). A
statement is laid on the Table of the
House. [Placeq in  Library. See
No. LT-6743/66.]

Confirmation of Employees in Punjab

1958. Shri Gulshan: Will the Minis-
ter of Home Affairs be pleased to
state:

(a) whether there is any Depart-
ment in Punjab in which almost all
the employees are not confirmed; and

(b) if so, the name of Department,
its strength both officers and subordi-
nates, and the total expenditure of
that Department?

The Deputy Minister in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) and (b). The
information is being collected from
the State Government and will be
laid on the Table of the Lok Sabha
as soon gs possible,

Conference of Heads of Public
Undertakings

1959, Shri Priya Gupta: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) whether a Conference of heads
of Public Undertakings was held in
July, 1966, and if so, the names of the

Public Undertakings which were in-
vited and of those which were re-
presented at the Conference;

(b) the main subjects discussed

therein and the decisions taken and
whether organised labour would be
consulted; and
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(c) how Government propose to
implement these decisions including

the one on Joint Management Coun-
‘cils?

The Deputy Minister in the Minis-
try of Labour, Employment and Re-
habilitation (Shri Shahnawaz Khan):
(a) The 5th Meeting of the Heads of
Public Sector Undertakings was held
in New Delhi on July 27, 1966. A
list of Public sector undertakings in-
vited and represented at the Meeting
is laid on the Table of the House
(Appendix I). [Placed in Library.
See No. LT-6744]66.]

(b) and (c¢). A list of the items
on the Agenda of the Meeting is also
laid on the Table of the House.
(Appendix 1I). [Placed in Library.
See No. LT-6744/66.] The meeting
was not intended to take any decisions
on behalf of Government. It was
intended to enable exchange of views
on the subjects on the agenda. The
views of organised labour are taken
into account in arriving at Govern-

ment’s decisions on the subjects.
Government's decisions on the sub-
jects, including Joint Management

Councils would be implemented in
consultation, wherever necessary, with
the various interests concerned, in-
cluding the workers’ organisations,
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